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GOVERNMENT OF INDIA.
LEGISLATIVE DEPARTMENT.

PROCEEDINGS OF THE INDIAN LEGISLATIVE COUNCIL ASSEMBLED UNDER
THE PROVISIONS OF THE GOVERNMENT OF INDIA ACT, 1915.
' (6 & 8 Geo. V, Ch. 61.) .

The Council met at the Counoil Chamber, Imperial Sccretariat, Delhi, on
' Tuesday, the 9th March, 1920.

PrRseNT:

The Hon'ble S12 GEoRGE LOWNDES, K.0., K.0.8.1, Vice-President, presiding,
and 60 Members, of whom 53 were Additional Members.

FINANCIAL STATEMENT FOR 1920-21,

SECOND STAGE.

The Vice-President :—*The Council will now prooeed with the
discussion on the Financial Statement.” .

The Hon'ble Mr. W. M. Hailey :—*“8ir, I beg to open the
second stage of the discussion on the Financial Statement. I have noremarks to
make definitely in connection with the second stage of the disoussion, but

if you will allow me, I should like to supplement what I said yesterday’

evening in respect of one fact only. A number of Hon'ble members asked for
information in regard to the revision of salaries of the postal establishment. I
merely wish to inform the Council—I should have done so yesterday evening
but for the shortness of the time at my disposal I omitted it—that a revision of
the salaries of this establishment has lately;been sanctioned under the orders of
the S,coretary of Btate, tho total amount of whioh will bo over Rs. 25 lakhs a
year.”

.. The Hon'ble Mr. Surendra Nath Banerjea:—“Does it
include the Postal Superintendents also, if I may ask a, questign ™ l

' The Hon'ble Mr. W. M. Hailey :—* Postal subordinates.”
(117 )
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1178 RESOLUTION EE EXTRA GRANT FOR NEW UNIVERSITIES..
[ Bao Bakadur B. N. Sarma.] [ 9tE Marom, 1920, ]

RESOLUTION RE EXTRA GRANT FOR NEW
- UNIVERSITIES.

The Hon'ble Rao Bahadur B. N, Sarma :—*Sir, I beg to move

the following Resolution.

T'bis Conncil recommends to the Governor General in Council thot the sum of Rs. 80:72
lukhs treated as reserve out of the appropriation of 214 lakbs under heads X1X—Education
and 22—Education bo distributed equally ainongst all the Proviuces for the special purpose of
starting and assisting the starting of new Universities and the maintenance thereof.’

“8ir, equity, equality and culture are my motto and the maxims
invoked in support of my resolution. I ask here for the special appro-
printion of the reservo of 80 lakbs of rupees for the expansion of
university eduoation, especially in localities where there are no universities, to
enahle all provinces to start mew universities and to maintain them.
Well T do not think that I need go iuto vory great detail for the
purpose of justifying the position. That the time has arrived when a large
number of new universitics ought to be started at the earliest possible
moment, so that all provinces which have not got universities should have
them, and that universities should be started, as far as possible, to serve distriot
language areas. Now in framing this resolution I have in my mind partiou-
larly the claiws of Burma aud the Central Provinces. The population of
Burma is more than 10 millions, and there are about 584 thousand boys and
girls at school and more than 125 thousand in the secondary schools and the
number in the colleges is not insignificant, namely, 685.

“8ir, it will be the oentre of Buddistis culture. We owe much in India
to Buddism and we are proud of the prevalence of Buddism, especially in
Burma, and we should be vory glad to help the progress of oriental culture by
means of improving Buddistic learning in Burma. JThen turning to the
Central Provinces. Here we have a happy combination of Marathi and Hindi
culture. I need hardly plead the olaims of the Central Provinces which has
a population of about 16 millions, out of which 853 thousand are at schools,
61 thousand in secondary schools, and more than 1,127 in colleges and about
321 in professional colleges, and, I think, therefore that the Central Provinces
are entitled to a university in the immediate future. Well aparf from the
needs of other provinces, Sir, I think it is absolutely necessary that special appro-
priation should be made from this reserve of 30 lakhs for starting and main-
taining universities in these two provinces. ‘

“ Then, 8ir, we have the development of the university system in the United
Provinces. The Aligarh University might have come into existence four or five
years ago, but for reasons which need not be gone into now, I think it is desir-
able that the culture of Islam should be encouraged. Lnocknow is another com-
petitor, Nobody in the rest of India would grudge any money to the United
Provinces for equipping themn with additional universities, but, 8ir, I think that
I should not forget the claims of my own presidency, which includes extensive
areas occupied by people speaking different languages—I allude particularly to

-my own Community, the Andhras. 1 think a uaiversity for tho Andhras has
beon practically agreed to in the Madras Presidency and elsewhere, and it is
merely a question of finance.

“1 think, therefore, there is no great difficully in advocating at least oue
other university for Madras. I need hadly multi[;]ly instances. My submis-
sion is that this money cannot be better devoted than towards the development
of university culture. The question may be asked as to whether, when so
much mouney is being spent on universities, one should not like to add these
resources to secondary education, or to primary education. Ihave thought over
the matter and I have come to the conclusion that this 30 lakhs of rupees.
would not make any appreciable impression either on the growth of primary
education or on secondary education, and we musi also remember that, unless
we begin at the top and improve the university system, there canmot be a
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healthy growtb either in respeot of secondary education or primary education.
Sir, out of the 11 crores 82 lakhs of rupees spent in 1917-1¢, we have abont
335 lakhs spent on secondary eduocation, and 80 lakhs is only about 10 per cent.
oreven less, and would not make uny great impression, whereas 30 lakhs
would be an appreciable addition to the expenditure on universities, it would
be about 26 per cent. and that would go a long way towards helping the cause

of university education.
“T am not here espousing the claims of university education in- generals
but I have here asked for the earmarking of this money for starting now

universitics.

“Then I have hardly touched on the second point, equity. I do not exactly
know how the position would be in regard to these grants. I take it that
these appropriations would be treatod as Imperiai expenditure on the basis of
which confributions from the provinces would be made, and that there would
be no further payment to the provinces hereafter from the Imperial Exchequer.
That means to say this is to be the final gift of the Government of Indiato
the provinces and, therefore, I ask that this parting kiss may be distributed
amongst the children equally, and let there be no heart-burning that more was

iven here and Jess was given there on account of inadequate reasons, such as
hat there is more agitation in one province.than in another. I plead here
for equity and equality. If you look at the principle of distribution from tho
point of view of the size and population of the province, the improvement of
developed areas it would be different from ™ the point of view where large
sums are required on initial development. Besides the difficulty in fixing the
prinoiple, it cannot be gainsaid by the all-powerful Government of India that
weak provinces like my own generally go to the wall.

“I need hardly allude to the figures on page 48 of the Financial Statement
as compared with tbe figures on page 307 of the previous Financial Statement
for the purpose of ahowigg that out of the 51 additional lakhs we have
received only about 6 aud odd lakhs, although we are entitled to more whether
you look to our population or needs, and we have hardly any money unapent.
Our province has got only 72 out of 555 total. Well, if we say that we are
entitled to far more than has been given to us by reason of our enormous
population, the large number of students, the general educational require-
ments, or for the matter of that, contribution we give every year to the
Imperial Exchequer, we are justified in our criticism. But I shall not dwell
on this unpleasant history because we are nearly at the end of the last
chaptor and there is no use in reviving old and bitter memories. I am
only using the past for the purpose of illustrating that it may not be altogether
amiss to ask for some definite principle in the acceptance of the division of this
(l)h. 30‘1 l?,khs'. I hope, therefore, this resolution will commend itself to the

onucil.’ ‘

.. The Hon’ble Sir Gangadhar Chitnavis :—*8ir, I beg to support 11.23..
Mr, Sarma’s Resolution. Mr. Sarma has shown in his speech by gi:%ng ﬁ;gres r
how essential the establishment of a university is in the Oentral Provinces. I am
glad to say the Central Provinces Government have done everything they could
to give our new university schemea good start. - Land has been purchased and
a committes was appointed for the purpose of suggesting 8 programme. That
programme has been prepared and submitted to the Local Government. They
are only waiting to see what improvements they could introduce in that
programme as the result of the recommendations of the BSadler University
Oommission. A mixed Committee of officials and non-officials, as lately
appointed by 8ir Frank Sly, is now going to sit and consider this question.

oney is, however, badly warted in thess times of high pressure. = All the
services are looking out eagerly for increases to their salaries on account
of high prices. Buch revision 1s essentially neoessary to keep the services
contented and in an efficient condition. After this revision has been made, and
after allotments have been made for the several necessary urposes for which
money could not be found in the last few years on account of the war, I do not
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not think sufficient money will be forthcoming to equip the university in tho
mauner we would all desire. Any grant the Government of India may make

for this purpose will, therofore, be most gratefully received and most usefully
spent.”

The Hon'ble Mr. Kamini Kumar Chanda :—* Sir, I wish to
give my support to this Resolution. Although my provinee is not yet fit to ask for
a separate university, being a small provinos, still Ithink that therc ought tobe a
multiplication of universities in the country Wehuaveat present altogether eight
universities, including the Penares Hindu and the Mysore Universities, and if
the Dacca University be established soon, as we hope it will be, the number
will be only nine, and nine in a population of 815 millions is a mnere drop in the

ocean. I, therefore, strongly.support this resolution, and I hope steps will he
taken to inaugurate morc untyersities.”

‘The Hon'ble Pandit Madan Mohan Malaviya:—"Mr.
Vice-President, I gladly support the Resolution which has been moved
by the Hon’ble Mr. Sarma. I only wish the figure which he has given
were larger because I.feel that the universities do need a great deal more
belp than they have up to this time received. I hope the Hon'ble Finance
Member and the Hon’ble Education Member will agree to set apart at
least this sum if a larger sum cannot be provided. While I do not yield
to any of my friends and colleagues in my desire to see primary education
extended all over the country, while I do not yield to any one in my
appreciation of the very great importance of secondary eduoation being put on
a sound footing, I yet feel that university education ought to receive its proper
measure of support from the Stateand from the public, and I think that in any
money which canbe spared at presont too much cannot be st apart for univer-
sity education. This recommendation comes ata very opportune moment. The
Calcutta University Commission have made very many recommendations for
modernizing university education. I think whatever differences there might be
in regard to détails,generally speaking, there is & unanimity of public
opinion that the university should be modernised, that is to say education
should be provided in a larger measure tban has been done in the past.
Now this wants money, and large sums of money too, and it is, therefore,
desirable that the Government should set apart whatever sum it can to
further strengthen the universitics. It may be said that the provinces will
be in & hetter position now than they have been in the past and the provinces
will contribute in & larger measure to the universitiea situated within their.
areas. 1 hope they will. But even so when the Government of
India are in a position to spare some money to be devoted to useful purposes,
it would be very proper that they should not forget the uuiversities. As
regards the question of ihe distribution, the resolution recommends that the
money should be .set apart for starting and assisting the starting of new
universities and the maintenance thercof. I am at one with my friend
Mr. Barma and my friend Mr. Obanda in desiring that there should
be many more universities established in India. The number of universities
in India is still very amall, but I share oxe feeling which, perhaps, they do not
share to the same extent, namely, that the universities which exist ought to
be strengthened to the fullest extent. It takes a lot of money to start a
university as I can tell from experience. The public have contributed Rs, 62
lakhs in hard cash to the Benares Hindu University, and the Ruling Princes
bave contributed, if we take the capitalised value of their grants, about
21 lakhs. The Government of India give us an annual grant of 1 lakh, but
we find that the money is all too insufficient for the needs of the univemsity, and
we find that we have to raise another 50 lakhs of rupees within twelve months
or so in order to put the University on a satisfactory footing. I would ask my
fiiends, therefore, who are anxious to sec universities put on a satisfactory
basis, to concentrate their efforts, in the first instance, upon strengthening some
centres. I do not say which particular centie. Let the centres be selected
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in an impartial way from the point of view of where the public interest would
be best promoted, but I would strongly urge that a fow centres well established
which are able at once to provide the money and use it to goud purpose, should
Le selected and strengthened. After this has been done, let there be new uni-
versities started. I should not be understood to say that I am opposed to tho
starting of new universitics altogether, but I say let nct tho desire to see the
number of universitics increased lead to the universities which exist being starved
and not being given their proper measure of suppoit. There is no question but
that if ono particular centre 1s strengthened, it will benefit the whole country.
We have education of the highest type provided in many centres, and 1t should be
the aim of the Goveroment and the public to combine to co-operate to make
at lcast one centre such as would contribute to the needs of the youth of India
in all parts of the conntry.

“ If one centre is properly developed, it will be a great help to other centres:
Therefore, I would suggest, if the Resolution commends iteelf to the Hon'ble
the Finance Member, that, in the distribution of funds, what should be kept
in view is not an equal distribution among the various provinces, but a distri-
bution in such centres that the largest amount of good will be derived from
it for the present. DPerbaps in the next ycar, the distribution may be ,
made to another set of Universities, but at present the needs of the country
require that there should be a few universities put on a proper footing, and that
cannot be done without a large sum*of money being set apart. -

«T, therefore, support the Resolution and hope it will find acceptance with
the Government.”

The Hon’ble Mr. Shafl :—* 8ir, my Hon’ble friend Mr. Sarma 1180 su.
asks the Government to devote the sum of rupees 30 lakhs, 72 thousand for- '~ .
%@, distribution among the various provinces for the purpose of starting and
assisting the starting of new Universities and the maintenance thereof. My
Hon'ble friend Mr. Reddi, as will be noticed from the next Resolution, would
like to have 16 lakhs out of this sum of rupees 80 lakhs, 72 thcusand devoted
to the purpose of scholarships to deserving pupils of the depressed classes,
while my Hon’ble friend Pandit Madan Mohan Malaviya would like to sce
this sum distributed not in the’ manner in whioh my friend the Hon'ble
Mr. Barma dproposes, between the various provinces in proportion to their
needs, but distributed among definitely selected educational centres in order
to strengthen the existing Universities and also to stremgthen secondary
aducation. But when I tell my Hon’ble friends what the nature of this
80 lakhs 72 thousand is and how it is not & new sum to be disbursed during the
ensuing year for various projecls as suggesfed by them, but that it is a
deﬂmte sum, itself part of a larger sum most of which has already been
assigned, and in the past {ear too this sum has been spent on definite objects,
they will, I am sure, be convinced that there is no sum in the hands of the
Government of India which can be distributed between the various objects
suggested by them. Let me point out to them that this sum of rupees 80
lakhs, 72 thousand is merely a portion of the annual recurring Imperial
subsidies, most of which have already been assigned to various objects and
various ¥rovmces. This particular sum, no doubt, still remains under the
control of the Government of India, but 27 lakhs, 42 thousand out of this sum
bave already been allotted to technological and agricultural education, so that
the Govcrnment of India has got only 8 lakhs, 30 thousand. It is this
remaining sum which can be distributed for other objects. And let me
remind my friend the Hon'ble Iandit Madan Mohan Malaviya that out
of this 3 lakhs, 30 thousand rupecs, one lakh is the annual recurring
grant which the Government of India make to the Benares Hindu Uni-
versity, so that there remain only 2 lakhs, 30 thousand in our hands
to be spent for other educational purposes We have not got this sum
of rupees 30 ]akhs, 72 thousand, as some Hon’ble Members imagine, which
can be distributed between either the various provinces for the found-
ing of new Universities, or can be giver' to varlous provinces for endowing
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Jholarships to the depressed classes. I am sure Hon'ble Members realise
gxat no gne has gregter sympathy with the object which they have in
view, I mean tho founding of new Universities or the nnprovement of existing
Universities than myself, and I oan assure the Hon'ble Mr. Reddi that, if
funds were available, I would be the first person to Eress upon the attention
of my Hon’ble colleagues the necessity of giving sc olarships to the depressed
classes. DBut the propceals now put forward in Council are obviously based
upon a wmisapprohension of tho real state of things, and I trust that the
explanation which I lave given to Hou'ble Members will satisfy ~thom

_that the Resolution as put forward cannot be acoopted. 1might mention that

out of the portion which is earmaiked for technological education, we have
given a sum of Rs. 77 thousand to the Benares Hindu University for
mechanical cngineering; and this will further elucidate the real state of
things to Hon'ble Members. I trust that, after this explanation, my friend
the Hon’ble Mr. Sarma will see that there is really no sum of rupecs 80 lakhs,
72 thousand which can be distributed in the manner in whioh he suggeats,”

The Hon’ble Mr. Srinivasa Sastri :—“bir, T must confess I
do not understand the Hon'ble the Education Member's explanation. At
page 47 I read ‘the budget estimate for 1920-21 exceeds the revised for the
current year by 33-97 lakhs, the increass being mainly due to a reserve pro-
vision of 30:72 Jakhs representing the portion of the recurring appropriation
of 3 crores 14 lakhs that has not been allotted to . definite objects.' Then
follows a detailed statement in the next paragraph where a sum of 8072
lakhs is shown as a reserve thatis not yet appropriated to definite objects.
It must have been appropriated to certain definite objeots, as the Hon’ble the

_Education Member says, after the statement was prepared. Then the
"Hon’ble Mr. Sarma is perfectly right in asking for a definite appropria-

tion. If ihe appropriation has been made since then, that, I think, is respon-:'
sible for it. TEe on’ble Members have been misled by the statement.”

The Hon’ble Rao Bahadur B. 'N. Sarma :—* Well, 8ir, it is
unnecessary to state that tho wording of paragraphs 102 and 108 gave us the
impression that there is still in the hands of the Government this 80 lakhs
72 thousand available for this year. But if I understood my Hon'ble friend
the Member for Education aright, he did say that this 30 lakhs was in one
sense no doubt under the control of the Government of India, inasmuch as
they could, if they liked, after this year, say that these 30 lakbs shall be
employed not for technological or agricultural education, but for some other
items, but that during this year the amount has boen already appropriated.
Reading the explanation and the wording of paragraph 102, I understand
that, though 30 lakhs is taken out of the control of the Government of India
this year, because they have finallyappropriated that sum to technological or
agrioultural education, it is still open to them to withdraw from thosc two
and give it to somebody else if they like to do so hereafter. Btill, as a matter of
fact, it is not available now, because they have appropriated it or promised
it for technological or agricultural education.

“ Well, Bir, under these cirournstances I may, I think, still put in a plea
for the new Universities. Technological and agricultural education might well
he accommodated under Agriculture and Industrial Education, for which
there are large grants, and education proper be granted this sum of 80 lakhs.
What I am most anxious about is this, if the Government of India are going
to base their future contribution of six crores from the various provinces on
the total of Imperial expenditure, including this 30 lakhs at the end of this

ear, these 30 lakhs will he available to them. If so, why cannot they promise
1t to University education on the lines I have mentioned ? Of course if I am
told that it is absolutely impossible, I shall not press this resolution.”

The Hon'ble Mr. Shafi:—*8ir, may I venture to remove one
misapprehonsion which exists apparently in the wmind of my friend, the Hon’ble
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Mr. Sastri He quoted from page 47, paragraph 102, the following words :—
¢ The budget estimate for 1020-21 exceeds the revised for .the current year by
3397 lakhs, the increase being mainly due to a reserve provision of Rs. 80-72
lakhs representing a portion of the recurring appropriation of Rs. 214 lakhs
that has not been allotted to definite objects.” This expression ¢ has not been
allotted to definite objects ’ only means that this sum has not been allotted to
definite objects in this budget statement ; thatis all, It does not mean that
this sum is & sum lying in the hands of the Government of Indiaasa sort
of reserve which can be disposed of at any time when a particular call may
arise. As a matter of fact, thc major portion of this sum, following the
example of last year, is intcnded, as I pointed out, for technological and
agricultural education, and I am sure my friend, the Hon'ble Mr. Sarma
knows full well the great cry in the country for ‘encouragement of these
two branches of education. The need for techoological and agrioultural edu-
cation is so widely recognised Dy all sincere well-wishers of the ‘country, that I
nm perfectly certain pu%lic opinion would support the Government of India in
their intention of spending this portion of the sum on the encouragement of
those two branches of education. That exaotly is the position,and I trust that
that position being fully understood, my friend, the Hon'ble Mr. Sarma, will

withdraw his resolution.” ; ~
/

The Hon’ble Rao Bahadar B. N, Sarma :— May I ask for 1l44asx.
an explanation, Sir ? Is this 30 lakhs or 27 lakhs of recurring grant finally
appropriated to techuologioal and agricultural education ? If so, I have
nothing more to ask.” '

The Hon’ble Mr. Shafi :—“It has not yet been given to the pro-
vinoes, but it is earmarked for these purposes and we intend to give it.”

.. The Hon'ble Rao Bahadur B. N. Sarma :—“8ir, I beg to
withdraw the resolution.” )

_ The Vice-President :— I understand the Hon’ble Member asks for
leave of the Council to withdraw hLis resolution ?

The Hon’ble Rap Bahadur B. N. Sarma :— Yes, Sir.”
The Resolution was, by leave of tho Council, withdrawn.

RESOLUTION »F SCHOLARSHIPS FOR DEPRESSED
' CLASSES.

R The Hon'blﬁ Ml‘. K. v. Reddi :-‘; Sir, the resolutrion 1 h&VO lO 1145 A.x
move runs as follows :— -
* This Council recommonds to the Governor Generalin Council that in the Budget

"Estimate for 1920-21, the Reserve of 30'72 lakhs shown in paragraph 108 (sii) of the Fx-
lanatory Memorandum be reduced by 16 lakhs to be gmnteg to %hoppmvince(l ;)lxdo enx:crkexd

or scholarships to deserving pupils of the depressed classes.’

“ 'Lhe fate-of this resolution is more or less sealed Ly the answer i
given by the Hon'ble Education Member. But, 8ir, theie is always 111(:1;;
when there is life, and it is customary with all people to bring in the biggest
doctor even when life is almost going out of the body. It is in that light
that I once more make an appeal to the Hon’hle Member in charge of Eduoca-
tion o see if it be not possible to include this item in the term ¢ agrioultural
expenditure ' for which we are told thié reserve of 3072 lakhsis intended.
The depressed classes, it is well-kaown, are mostly agricultural labourers in
this country, and if agriculture can be improved by ‘the education’ that could
« be given to landlords, it is my humble submission that it could be as well
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jmproved to a cortain extent by education being given to the agricultural
labourers ; and in that light T would carnestly appeal to the Bducation Member
to sco that at least a portion of this is given to these agricultural labourers
who are the depresscd classes. 1 thought I-could place the necessary statistics
before the Government, but I feel almost dishoartened and I am notat present
inclined to 2o into the whole question ; but, Sir, I would just bring to the
notice of Government what is Leing dono in the premier Native Btate of
Mysore, where two years ago the system of scholarships to the depressed classes
was introduced, and wy friend Mr. C. R. Reddy, the Inspector General of
Education in Mysore, was telling me that it wasa very good success during
the short time it was in operation. It will be scen, 8ir, that there are various
causes why scholarships should be given to these poor unfortunate beings.
I know Government has been doing their best for tlie elementary education of all
olassesin this country, and also to some oxtont of these Panchamas ; but economic
causes prevent these depressed classes from taking advantage of the benefits that
arc shown to them by the Government. Schoolsareno doubt established, but it
is the experience of those that, harve otcasion to go into the schools and see them
that at least six months in the year these schcols ave practically empty. During
certain seasons, such as the harvest season and the transplanting season, one
would only see empty benclies in these Panchama elementary schools.
The reason is simple. .. child of 10 or 12 years will perhaps carn a rupee
or two for the parents, or it may be that the child has to take food to his father
in the field, or it may be that an elderly child will have to take care of the baby
leaving the mother to go and work in the ficld. Education would, therefore,
he impossible to be imparted to these unfortunate beings, unless some encourage-

- ment is given to them ; and it is in that light I have pressed for this resolution.

I know that hereafter the education of these classes will be in the hands of the
Provinoial Governments. All that I expect and pray for herc is, that the
principle may be recogniscd, so that, in the future, ministers may not find
reasons to deny this kind of reliof, this kind of benefit, to the depressed
classes, so that you may here establish a precedent which no winister can afford
hereafter not to follow. It is only for that purpose that I move this
resolution. Ido not mind what the amount may be; it may be a very small
amount ; but I only request Government to accept the principle and to do
what little they can in the matter of bringing it into the expression *agrioul-
tural education’.”

The Hon'ble Mr. Shafi:—* Sir, I have already explained to Hon'blo
Members the exaot position with regard to this sum of Rs. 3072 lakls; but
perbaps it will interest Hon'ble Members if I were .to read to themn certain
passages out of the publication called ‘ Progress of Education in India’ for the
years 1012-17, issued by our Bureau of Education. At page 208, paragraph 510
runs as follows :— :

*The special measures adopted for hringing aboriginals and the depressed clusses to school
aro (a) scholarships and fee exewptious, (§) the special hostcl system, (¢) instruction iu
industries, 1d) speoial training facilities, and (¢) special inspection,’

“Hon’ble Members will notice that one of the measures adopted is soholar-
ships and fee exemptions. Paragraph 511 deals with this particular head. This

‘is how the paragraph runs:—

‘ Generally speaking, these classes read frec and are encouraged by scholarships and
rewards. In Bombay, books und slates arc supplied free of charge and clothing is distributed,
after the examinations. In Bihar and Orissa, scholarships are offered including collego
scholarships, and two scholarships in the Kalimpong lace school for Arboriculture, and one more
for the Veterinary College. In the Centruf Proviuces and Assam, 3U and 37 echolarships,
respectively, are reserved for aboriginal and depressed classes; fivo of the former and 21 of the
latter are college scholarshipe.’

“ After describing the various other methods adopted for the encourage-
ment of education among the depressed classes, the net result is summed up
in paragraph 516 :—

*When it is considered that only 822 per cent. of the total population is at school, &

entage of 218 among the depressed clusses in Madras is in comparison not sltogether
unsatisfactory.’ P 8
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“ It will thus be scen that the various Provincial Governments are already
adopting measures for the encouragement of education amongst the depressed
classes, and I am sure my Hon'ble friend Mr. Reddi will be gratified if I say
to him that educational progress mnongst the depressed classes has the entire
sympathy of the Government of India.”

The Hon'ble Mr. K. V. Reddi:—S8ir, I think that my only
alternative is to beg leave to withdraw this resolution. But before doing so, I
may be permitted to make one or two observations. I have examined the
figures given in the Report on the Progress of Education in India for the
years 1912-1917 and the remnarks appearing at page 209 in it. The figures
given there are no doubt correct, but in my humble opinion they are some-
what misleading. 5:22 per cent. of the population is no doubt all that is at
school, but that is, when taking the whole population into account including
not merely the higher olasses but also the depressed classes, the aboriginals and
the criminal tribes. The population of these three classes, namely, aboriginals,
dopressed classes and the oriminal tribes is something like 45,721,024 as

1168 4.

appears from the Report. Of those, there are at school 4,82,244. If we take .

a percentage of these, it will be found that only ‘04 are at school. On ‘the
other hand, if we take the other or higher olasses alons into account, we find
their population is 198,299,176, of whom, 7,369,607 are at sohool, working out
a percentage of 39. By pointing out this discrepancy it is not my desire to
say that the Government has not been sympathising with the education of these
lower olasses. I fully appreciate, if I may say so, and I am thankful to the
Government for, the great sympathy they have shown. But, Bir, the impetus
given is not enough. Being a product of a University myself, it cannot fora
moment be said that I depreciate University education. Buf, 8ir, it looks to.
me that there is in our educational system something, as has rightly been
-described, top heavy. Perhaps this to?-heavy'nature is to be found in some
other" départments also, but there is a class of people who honestly believe that
Government may devote more attention and more money to elementary
education than to higher education comparatively speaking. With these
submissions I beg leave to withdraw my resolution,”

"l‘heAB.esolution was, by leave of the Council, withdrawn.

RESOLUTION RE GRANTS TO PROVINCIAL GOVERN-
MENTS FOR COMPULSORY PRIMARY EDUCA-
TION.

The Hon'ble Khan Bahadur Ebrahim Haroon Jaffer ;- 1146 1x

“ 8ir, }beg to move that— :

-

__ ‘This Council recommeds to the Governor General in Council  that the surplus of two
million provided in next year's budget be reduced by 200,000, and this latter amount be
set agide for being utilized in grants to Provincial Goveruments to enable them to assist

municipalities in fivancing schemes of compulsory primary edueation.’

- Bir it has been the sfaetice of Finance Members to provide a considerable
surplus in the budget , and that procedure has beerr defended on the ground that
?t surplus is necessary to enable Government to meet unforeseen financial liabil-
ities,

(At this stage the Hon'ble the Vice-President vacated the chair and the
Hon'ble 8ir Claude Hill took it.] B .

. “Without entering upon a discussion of the disputed question of surpluses,
which has been a subject of repeated criticism in this Council, I may be per-
mitted to observe that the reduction of our contemplated surplus next year

v 10
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Dy half & million, which I propose will not create an embarrassing situation for
the Finance Member, and yet will place at his dieposal a sum of moncy
which is urgently called for for the expansion of elementary education in the
oountry. Members of the Council aro aware how keen the peopleare on this
uestion and how, in spite of the burdens they are willing to impose upon
themselves the financing of schemes of comnpulsory primary education in severnl-
munioipal areas in proving -uttérly beyoud their capacity. With the full
knowledge that the proposition will be challenged, I venture to make the
statement that the finanoial responsibility of the expansion of elementary edu-
cation among the mass of the people inust be shouldered to a great extent by
the National Government. - The resources of Provincial Governmonts are pot
likely to be equal to the strain that will be put upon them by the demand of
municipalities and local bodies for assistance in spreading mass educatian, and
financial autonomy in provinces will not increase their resources to neces-
sary extent. I want the Government of India to assume the responsibility of
the extension of elemeutary education. Mass elevation and Mass education,
on which depends the future of the country, are matters of naiional import-
anoe, which sbould be recognized by the Government of India. I am
aware the objection will be raised that the systom of doles to -be
given by the Central Government to the Provinces has been disoredited, and
that Provinoial Governments must in the near future be left to solve their
own problems without either patronage or control proceeding from Delbi.
There is also the imminent separation of Imperial and Provincial Finance
which may be pleaded in opposition to the arrangements I am proposing. --

. “1 contend with reference to these objections that if we grant the urgency
and tke vital impartance of mass education, we have to admit the necessity
of providing liberal finance for the purpose. Provincial Governments and
mupicipal and local bodies will, of courss, boar their proper share of the
expenditure. But their resources will have to be materially ‘strengthened if
they are to undertake schemes of compulsory education in the immediate or
"pear future. Itis here that the National Government must play its- part
and be prepared to shoulder its respousibility. If Government set aside, from
year to year a definite sum for being devoted to the partial financing of
elementary education, they will facilitate and encourage the educational
progress which every one has at heart as being the very foundation of all
advancement. To begin with I propose that half & million should next
year be set aside and be made ths nucleus of an educational fund whioh will
grow as we proceed and which may be inade available to municipalities and
local bodies which undertake schemes of compulsory education, but which
without some help are not in a position to put the projeots into operation.
The Central Government alone with its long and elastic resources can render
assiatance in this way and hence my proposal. With these words, I move the

- resolution.”

12:1 P,

~ The Hon'ble Mr. W. M. Hailey :—“8ir, it has froquently been
«the custom in the past for Finance Members when rising to oppose & resola-
tion, to begin by expressing their sympathy with it. Now the cause of Primary
Education needs no perfunotory expression of sympathy from me; and I shall
deal with this question frankly and simply as n financial matter. What is
the claim that the Hon'hle ilember seeks to establish now P It is this,
that the Imperial Governthent shall meke itself responsible for Primary
Education. It-*will at once occur to every member of this Council that that
claim strikes at the root of our Reforms policy. If Loocal Governments are-to
become more effectively autonomous, if they are to provide their own resouroes

for those subjects over which they will have complete administrative control,

then: the proposition put forward by the Hon'hle Member must at onoe
fall to the ground. I have-said,. however, that I shall treat this purely
as o financial matter, Now Houo’ble Members have taken.so much
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interost in the details of the Budget,—an interest, which has been kindly on
the part of some members, though less kindly on the part of others,——that it
%perhaps be unnecessary for me to dilate here as to.phe manner in which

expected surplus is made up. Our surplus cannot be realised unless we

-sucoeed in makigg good our gains by Exchange; and it is therofore neoessary.

to keep in our minds a very clear idea of how this surplus, if realised, must be

spent. - It must be spent not on grants for expenditure such as the Hon'ble

Member desires to see, mor on forming the nucleus of a permanent fund such
as his proposal would commit us to; it must, as I have tried to plead to
the Council before, be devoted entirelyto putting ourselves straight in re?u'd
to what I may (using the language which we use every day in private life)
describe a8 our overdraft at the Bank. This is one point. The scoond point is
this, that Local Governments themselves will in future, if our anticipations
are realised, have far larger resources for meeting the cost of Primary’
education than they have at present., This, I think, should give the
Hon'ble Member some consolation, and should give him the guarantee
that the cause he is pleading’ for need nof, want that financial support
whioh . he desires. The provinces, putting the matter roughly, will
have pome eleven ‘crores a year more than they have now, and I think:
it is' reasonable on my. part that I should refer the Hon'’ble Member to
the Provincial Councils themselves, and ask him to establish in those

Councils his claim that a larger share of their resources should be devoted to .

Primary education. I havea final point to make in this conneotion. At
the end of the ocurrent year the provinces will still have one orore and seventy-
eight lakhs of unexpcnded Imperial Grants which have been earmarked for
expenditure on Eduocation. I imﬁine therefore that there are substautial
reasona - why they have not inoluded larger sums in their Budgets for Primary

+education, reasons which are best known to the Local Governments themsolves, .. -
I put to the Hon’ble Member therefore that any immediate pressure he wishes -

to apply should be applied in the Local Councils, and not here”.

. The Hon'ble Khan Bahadur Ebrahim Haroon Jaffer :—
““Bir, I am sorry the Hon’ble the Finance Member cannot sec his way to accept
my Resolution, and, in view of the observations that have fallen from him in
this’ matter, I think I have no other alternative than to ask your permission
to withdraw it . ' '

The Resolution was, by leave of the Council, withdrawn.

RESOLUTION EE WITHDRAWAL _OF FINANCIAL

ASSISTANCE TO MILITARY FORCES.
The Hon'ble Mr. V. J. Patel :—* Bir, I beg to move that the

Rules of Business be suspended to admit of my-resolution number 5 being

discussed.”

12-7 p.u,

12-8_ PN,

‘The Hon'ble Sir Claude Hill (presiding) :—1 suspend the -

Rules of Business ”,

The Hon’ble Mr. V. J. Patel :—"8ir, I beg t s th .
tion that stands in my name that— g to move the Resolu

“ This Council recommends to the Governor General in Council that the provisional
_ullotment made in the revised estimates, 1919-20, and the Budget estimates, 1990-2). towards

" contributions from India to the United Kingdom under the Kesolution Tassed by this Couneil®

on the 8th September 1918 re financial assistance in respect of the cost of the military §
raised or to be ruised in India be omitted, aud that no further payments be made tllje‘:'z{mdc;:(f’eq
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“ 8ir, this is not strictly a Budget resolution and at my requestyou have
been geod enough to suspend the Rules of Busincss in order to enable me to
put the resolution before this Council. The Couucil is aware’that when the
people’ of India made the contribution of one hundred wiliions towards the
expenses of the War they were told that that would bs the last contribution,
However in September 1918, the Hon’ble Sir William Meyer, the then Finance .
Member, moved a resolution in this Council that a further contribution should
be made by India, and he left the decision of the resolution to the non-official
Members of the Oouncil. My Hon'blé friend Mr. Sastri then moved an amend-
ment to the resolution of Sir William Meyer. That amendment “proposed the
addition of the following words—‘and recognise that such larger share be to
the extent and under the conditions and safeguards indicated in the spesch of the
Hon'ble Finanoe Member in moving this resolution.” That is to say, he wanted
that the further contribution should be made only to the extent and uuder
the conditions mentioned in the speech of the Hon'ble 8ir William Meyer in
moviog that resolution. That amendment was acoepted by the Hon'ble
8ir William Meyer, and ultimately the resolution as amended was carried b
2 wajority vote of the non-official Members. Now the significance of the words
“the extent’ used by my Hou'ble friend Mr. Bastri was that the Council com-
mitted tho country to a contribution of 45 millions only, and the significance
of another part of the amendment relating to conditions was that the non-
official members acoepted that resolution under three conditions mentioned in
8ir William Meyer's gpeech. If any of those conditions did operate, then the
question of payment of the contribution was to be re-considered. What were
these conditions? The conditions were (1) if the agricultural oconditions
beoame worse than they were then, (2) if exchange should be affected adversely,
and (3) if we should have to fight on our own frontiers on our own account.
If any of these three conditions happened, then our liability to pay the proposed
additional oharge would be re-considered. Now what I want the Council to
remember in the first place, before we go into the question whether any of these
condjtions have operated, is that the resolution was passed bf' the ‘Counoil in

.:_ September 1918 on the supposition that the war would last till the end of 1919.
""" That wes the supposition underlying the whole resolution. If we had known that
the war would come to an end iu November 1918 or about that time, there would
have been no oocasion for the passing of that resolution at all. As a matter of
fact, if there was no Counoil meeting in Beptember, if the meeting were, say, in
November, then there would have been no resolution at all for further contri-
bution. It was passed on the supposition, as I said, that the war would last till
the end of 1919. But the war came to an end earlier. And therefore m
submission in the first place is that that resolution does not hold good at all.
Then, dgain, I submit that the conditions mentioned in the resolution itself have
operated, at any rate two important conditions have been satisfied. Theagricul-
tural conditions were worse 1n subsequent months than in the month in which
- tl.e resolution was passed ; we had to fight our own battles on our own frontier
on our own account. It is an edmitted faot, Bir, that in 1918 there wasa
failure of rain, and famine had to be declared in several parts of India in 1918,
as well as in some months of 1919. It was a widespread scarcity in'the whole
of India and famine in several parts of India. Of course when the resolution
“was passed it was already known that the agricultural conditions were bad,
but there was expectation that the late rains might save the situation. But
unfortunately it happened otherwise. We did not get rains.and there was
consequent scarcity and famine. Bo that the first condition at onoé operated, and
there arose therefore the ground for the re-consideration of the whole question.
Iu faot several public bog;s and associations in India passed resolutions asking
the Governwent of India to reconsider the resolution aud requesting the Score-
tary of State not to take any action on that resolution. In Bombay, for instance, .
the Bomnbay Presidency Association, of which- my Hon'ble friend 8ir Dinshaw-
is the I'resident ., , °, ‘

The Hon'ble Sir Dinshaw Wacha ;:—* Not now.”
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‘ The Hon’ble Mr. V, J. Patel :—“Now he is the Vice-President.”

The Hon’ble Sir Dinshaw Wacha :—*T have no connection with
it now.”

‘The Hon'ble Mr. V. J. Patel :—* passed a resolation appealing to
the Government of India, in view of the agricultural conditions in India, to
re-consider the resolution, However somehow or other Government did not do

' anything of the kind then, and I do not know whether any action was taken by
tlie Secretary of State on the resolutions passed by these public bodies and
associations, Nor do I know whether the matter was placed before the two
Houscs of Parliament, whose sanction is necessary before any contribution
-oould be taken from India. Even up to now I do not know whether the con-

.tribution bas been sanctioned by the two Houses of Parliament. But what I
wanted to point out, 8ir, was this that, in spite of the fact that the agricultural
conditions grew worse, and therefore the first condition operated at once, the
Government of India did not take any action by way of re-considering thé reso-
lution. My Hon’ble friend the Finance Member has now suggested in his
narrative that the matter is open to re-consideration. That gives us some hope -
und therefore I have ventured to bring this resolution before this Council. If
my Hon’ble friend the Finance Member had not mentioned it, ‘)i)robably we
would never have brought this resolution and the question would not have
been the sibjeot-matter of any discussion in the Oouncil. It was becauso the
Government thought it proper to tell this Council and the pub'ic that this was

- & matter whiob required re-consideration or whioh could be re-considered, that-
this resolution comes. Of course we made attempts in the past to get the
Government and the Secretary of State to re-consider this question, but they
did not do so then. Now Government comes forward—it is very good of
them—and tells us ‘you can re-cousider the matter avd we shall leave the
decision of it to the non-official members.” Of course the decision of the non-
official members you can very well understand in a mattor of this kind.

¢ .“The ground on whioh according to my Hon'ble friend the Finance Mem.
‘her the matter is open to re-consideration is that the third condition, namely,
that if we should have to fight on our own acoount on our own frontier,
the question of further contribution would be re-considered, has been satisfied.
That condition, Sir, was fulfilled long before even the last S8eptember Session.
Why were we not asked to re-consider the question then ? However, I do not
complain ; better late than never. The question now is how far this matter is
open to re-consideration. The position is this. Under the Resolution, if the
war lasted till the end of 1919, we were bound, the country was bound—because
after all the decision of the non-official members was taken as representing . the
views of tho country—to pay 46 milliohs. Very well. The war ended early
and we expected that no ocontribution would be taken, but the Government of
India, after some correspondence - with the Secretary of State and the Home
Government, came to some settlement, and they said that 81 millions and ot
45 millions would be taken. 8o, according to the decision of the Govornment
of India, arrived at" after consultation and settlement, with the Home Govern-
ment, we were bound to pay 81 millions. 13 millions have already been
paid, so there remain 18 millions to be paid.  This 18 millions will consist of
cffective as well as non-effective charges—I will not go into the question as to
how much would be on account of effective and how much on asccount
of non-effeotive charges, If the question is not re-considered, we will
have to pay 18 millions We had to undergo an expenditure of 143
millions on the Afghan war according to the revised estimates of 1919,
Now, Bir, I must make it quite oclear that, as the Resolution stands, I
do uot tuuch the question of the amount already paid. Ido not say that we
should ask that it should be refunded, nor do }I) say that we should not ask,
I leave that question open in fact for unother occasion ‘should any one be
disposed to re-open it. My resolution docs not commit the non-official mempers
of this Council one way or the other on that question whioh will remain open,
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thought mine was & Budgcet Resolution and that I could rot'include in it -
‘the quostion of amounts whioh had beon dealt with in the previcus budgets,
“and therefore I restricted it to the figures of the revised hudget estimates of
1919 and to the budget estimates for 1920. Therefore, as I say, iny Resolution
_leaves that question of the 18 millions already paid quite open to be discussed -
" on some future occasion, if some one so desires. The sole question at present
is, whether we should pay the 18 millions which remain to be paid or not,
~ “Now in the last paragraph, paragraph 8, of Appendix II of the Financial
_ Statement, the pros a.nzl cons of the question have heen stated by tho Finanoe
Member. Hesays: .
‘ One of the conditions attached to the gnaruniee haviog becowe cperative, uamely, the

occurrence of war on the frontier, it might on the one hend ba justly nurged that
- - the cost of the fronticr eperations (£14] million) should be deducted from the contribution

promised.’

“I do not understand why the proposed contribution should be reduced

by that amount only. If oneof the conditions has been fulfilled, then the

. *whole question is open to re-cousideration, and you cannot say therefore that so

...much only should be deducted ; you canuot with any reason urge that only
~ to that extent shounld the contribution be reduced.

“The Hon'ble the Financa Member goes on to say : —

* On the other hund, it might be pointed out that, even if the cost of the Afghan war be
added to the cost of the farther contribution as now eatimated, the net result wonil exceed b
very little the original estimate of £45 million framed by 8ir Willism Meyer in-1918, whic

~was accepted by 1ndia as the amount of her liability.’ ’

_ **Now, 8ir, that liability was acoepted by the non-official members of this
-* Oouneil on bebalf of India on the supposition that the war would last till the
~:end of 1919, The argument that, because India had accepted a liability
* "of £45 million, therefore, even if the Afghan war expenditure were added
~:to the present liability of 81 milliops, it would not exceed vory much the £46.
illion promised, will, I hope, not appeal to this Council. Circumstanoces are
“<iquite different. The war ended early, and, in view of the fact that we passed
}:’am Resolution on the supposition that the war would last till the end of 1919,
**wé-are not bound to pay that amount, other considerations apart. '
“The Finance Member goes on—
N ‘Becondly, there is the important consideration that the excess profits daty, which is
.+ oxpected to bring in 9 crores, was specially imnjosed to pay for the portion of the contribution
fallivg duc in 1919-20, .
*““That is true. But we want woney for various purposes. Sir, betause
. a particular contribution was levied for a particular purpose, and’ it is found
" that contribution is not necessary for that purpose, it is absurd to suggest that
the contribution should still-be utilized for that purpose. .

“The last point that the Hon’ble the kinance Member bas raised is one
which it is very difficult for me to understand, and I do nol know whether -
there are any other friends of wine who understand it fully. He says:

‘ ‘ Finally, there are etrong grounds for bolding that any re-consideration of the .case

" shonld not in any case extend to the non-effective charges in view of tho nuture of the
settlement referred to in parsgraph 6 above, since to do so might involve India in liabilities
which cannot now be definitely stated.’

: “ We do not know what those liabilities will be. It is stated in paragraph 5
that— .

It bas been a long-standing practice, datiug from 1870, for India to bear the Indian
rervios share, if auy, of a// pensions of British troops employed in British campaigus, while His
Majesty’s Governwent do the same in the case of Indian campaigns.’

. “And on account of that' practice claims may be preferred by - the-
~ Home Government. That is the suggestion, if I understand it aright,
- When we passed the resolution regarding the £45 millions- it was definitely

stated by the then Finance Member himself in his spegch ‘we consider that, -

in present oircumstances, we might offer to bear the extraordinary pension
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charges on account of Indian troops and followers, and British officers of the
Indian Army; and the ‘service share’ of similar charges relating to British
{roops including both those who belonged to the Indian establishment at the
outbreak of the war and those who have at some previous time served - in
India’ If we were really bound to pay orif the Home Government could

as of right make us pay the expenditure re rding certain service share )
. charges, where was the justification for Sir William Meyer to include those -
charges in the resolution of Beptember 1918 ? As a matter of fact, Sir
William Meyer and the Government of India were of "opinion that we
were not liable for those cbarges, and therefore it was necessary to
jnclude them in the resolution so -as to make it clear that we undertook -

to hear them by that rosolution. Ido not think Tmeed. . . .

The Hon'ble Sir Clande Hill (presiding) :—* The Hon’ble
Member still has & few minutes; but I think the Oouncil would like me to
draw his attention to the fact that there is a great deal of work and a great
many resolutions before the Council, aud perhaps ho will endeavour to. bring:
his remarks to & close within the period allotted to him.” ~,

The Hen’ble Mr. V. J. Patel:—“Even if I had not been asked
{o finish T had not in fact to say anything more. I hope the non-official -
members,. of this Council will favourably receive this resolution, and in fact -
weloome it, and as it is based on a suggestion of the Government I do not
suppose there will be any difficulty in the way of ils being acoepted.”

The Hon'ble Sir Dinshaw Wacha :—*8ir, I'beg to .the'
following amendment to the Hon'ble Mr. Patel’s resolution :,_eg move tlw R

¢ Phat for the wor.Js * the provisional allotrent . . . be made ti ’ Ll
ing words be substitated, vis., . . .’ P e némndu the fellgyf b

.
Pl e

" I'regiet that I am not able to read out the whole amendment P
‘ratber-bad. I hope.the Council will take it as read.” o Yy eyea .are

The Hon'ble 8ir Claude Hill (presiding) :—"1I think | '
it xix.ay be convenient if I read out the umelgfment. g he Hon’blll;kMggggxg:‘
- -motion is— :

“That for the words ¢ the provisional allot
ing wouhs be vomecteard mimsy ; l_ onal allotment . ., be made therennder’ the follow-

‘ The sum shown in paragraph 7, Appendix 11, Financial State i ‘
effective and non-effective oharges nnder tho Rc;solution passed b‘;et%ti’s‘(go::tt:l:il'l:;’:ﬁlelgol:
September 1918, on Sir William Meyer's motion, be paid to His Majesty’s Goven‘nxwin:l ﬂ;te :
deduoting therefrom the expenditure on the Afghan War and the Frontier Tribes Expedi’ti:m ;-

The Hon’ble Sir Dinshaw Wacha :—* Thank . Two
reasons have prompted me to bring forward this amendment.y u’irsstllr' t%‘wo
_preva\.lsa'general feeling amongst my non-official Indian collea “eS"')i,;r t.la)l:e
Oouncil in reference to this particular contribution. 8econ th s
evident equity and justice to have this ocontribution waivedy’nowmeMls
friend, Mr, Patel, has already in a prelimnary way oleared the rou'd f
me, and I' flo not want, therefore, to trav:a? over it again. The geas n og
the - conditions which were operative before are no longer om.ls ?.n
now. But 1 may say this, that all through the debate Whi(?hge took le'm i
September 1918, both at the informal committee am{l afterwards i tl? open -
Coun.c;l, most non-official members very willingly, and with :llie rentost
a;l.a..cmty._agreed_ to the further contribution of £45 millions as pro gresltest
Sir William Meyer. India had up to that time rendered every'pmsfiblposi- D v
to England to enable ber to win the war. Bhe assisted theeGsv”me
ment at Home with men, money and other services in all sorts of O;Ba?:.

In fact, we may justly say that TIndia is very- proud of the share ghe
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bad in enabling .Fngland to win the war. That being so, the contri-
bution was at that time ungrudgingly granted, specially as she was
threatened on her North-West Froutier by the enemies of the Allies.
Mr. Lloyd . George in his memorable speecch of March the 4th of
that year had observed that the Bastern menaco was so great that India would
do well to take care of herself ; and we all thought that it was necessary not
only for India’ safety, but also in view of the great danger to which the Allies
might be exposed on the Western front of the War. They therefore cheerfully
. agreed to the contribution of - £45 millions. Well, 8ir, events turned out very
differently from what was anticipated. Happily for us and the world the war
did end soon after the September resolution : the armistice was signed sometime
"in November 1918. I think my friend, Mr. Patel, was right in observing that
had that resolution been brought forward two montbs later, in all probability
it would not have been necessary at all. | That being the case, it stands to
reason, that we ought now to re-consider the position. In re-considering it
I beg to refer to one point in connection with the third Afghan war.
That war bhas cost us £14].millions. I intended speaking on the subject
yesterday, whilst the debate was going «n on the budget; but it became
very late and as I could not attend the Counoil at the later hour in the
evening, I now take this opportunity of referring to the important matter.
It is, in my opinion, greatly relevant to my amendment, and I should like to
say a few words on the subject. It has astonished me, as I think it has
astonished a great many of my Indian friends, that this little war of six months
should .have cost as much as £144 millions | It is an appalling sum, even
after making every possible allowauce about the variety of objects to which
the Finance Member referred very freely, frankly and unreservedly in his
speech, namely, as to .the equipment of the forces, medical and other neces-
sities, and the modern materials and resources of warfare which had to be
introduced in this war. Even after making a most general allowence for
these things, I do ssy, Sir, that the amount expended on this Afghan War
is to me most extraordinary. I cannot understand it; there must be some
great leakage somewhere, some great wastage of expenditure which ocannot
.be accounted for. There is no mistake about this waste. I may here bring
fo the notice of the Qouncil one tpertinent faot. Bir, the second Afghan
war lasted for nearly three years, from 1877 (il the end of 1879.
The total cost of that war samounted to only £20 million sterlipg.
There were many disagreeable military incidents in that war. Many of my
- friends here, perhaps, may not recollect them. Many must have been very
young then; but tiere-ia_ my old friend there, Mr. Banerjea, vho would prob-
ably have been 82 or 81 then, and he, I doubt nof, recollects what that war
cost and what were those disagreeable incidents of that campaign

The Hon'ble Sir Claude Hill (presiding):—*May I ask the
Hon'ble 8ir Dinshaw Wacha whether this really has any reference to the

question of his amendment ?”
The Hon’ble Sir Dinshaw Wacha:—“I do submit, Bir,

that it does in one way bear upon it, because I want to point out why we
should forego this contribution of £142 million. I will ssy a few words only
on the point and no more. Two distinguished Generals were there; one
marched from Kabul to Kandahar, and another marched from Kandabar
to Xabul, in order to retrieve the situation on both directions. There
was a great reverse of British arms at Maiwand. But I will refrain
from sayicg more on the subjeot. ? art from that, there was .the severe
famine of 1£77-78 in the whole o fndia, and especially in the Madras
Presidency. The famine was so very gréat that the Government reduced the

. ..usual famine rations from 2-1b. to 1}-Ib. per head. On this unwise reduction

there was very severe oriticism in the whole of the Indian Press. Whatever
money was wanted for that war was of course freely spent, but at the ex-
pense. of the famine conditions. Millions of people died because of that
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reduction in the famine rations of the starving and the hungry.s Then the
Liberal Government came into power in 1£80, with Mr Gladstone at the head
of it, soon after his memorable success in the Midlothisn Election campaign.
The late Duke of Devonshire was the Secretary of State for India. The hue
and ory raised in the House of Commons was very great. The war was taken
on hand in the Imperial interests of England and not in the interests of India,
and that a contribution should in justice be made to India. The House
resolved to contribute five millions towards the cost of the war. The
actual cost of the war, therefore, to India was fifteen millioms. Thus,
the Second Afglan War which was waged for threc years cost India
only 156 millions, while this little war of .six mouths has ocost us
14§ millions | Just contrast the diiference.. I say that I cannot understand
why there shou:d have been this extraordinary expenditure; of course it is un
accomplished fact and I ouly refer to it iu order that my Honourable friends,
particularly the non-officials, may be enabled to come to a right understanding
* why I wish this amendment should be passed. I think it is only fair to India
#that this cost should not be borne by her. India has never grudged any
" voluntary contribution that was needed to win the war. Iu fact, from . the
Beoretary of State downwards, every one has acknowledged that India has
splendidly assisted England and the Allies nd fulfilled all her obligations;
aye, even more than she undertook and demanded by her ability. That .isa
faot ; and, thercfore, I say that having rezard to that fact and baving regard
to this question that the third Afghan war could not entirely be said to be on
acocount of India, my amendment should easily find accéptance, It was partly
undertaken in Imperial interests. There was the proservation of the inde-
pendence and integrity of Persia, and there was the consolidation of Mesopota-
mia to be safeguarded. Both were objects of grave Imperial interests, interests
in which England and India were equally involved. My amendmeat on these
grounds ouggt to be accepted therefore, Under the ciroumstances, it cannot be
alleged or urged that the third Afghan war was simply waged to expel cxternal
aggression and nothing beyond it. It was somcthing more than expelling
_ external aggression. It wan also for the purpose of seouring the integrity of
Persia and the safety of Mesopotamia. Those, I repeat, being the several
reasons, 8ir, I consider that in fairness and equity, that from the balance of
18 millions which have still tb be paid, it will be wise on the part of the
Government to accept this amendment. And it will be wise also on the part
of my non-official friends who, I believe, are more or less in harmony with
me to agree to the cost of the third Afghan war being deducted- from the
balance we have to pay. With these words I cornmend this amendment to the
Council for acceptance.” '

The Hon'ble Mr, W. M. Hailey :—“8ir, if Irise to speak on 1.4 pu,

this motion, it is simply in order, in the first place, to emphasiss the fact that
it has been decided that the voting on this question should be left entirely
to the non-official members of this Council. I have a further object, and that
is, to endeavour tosupply one or two figurer which will make olearer the exact
effect both of the resolution and of the amendment, and I hope, Sir, that I
am not out of order in tlie circumstances in giving this information to the Council.
The effect of the Hon'ble Mr. Fatel’s motion would be that we should of courss
pay no more on account of the ‘further contribution’ than the 13-6 millious
that we bave already paid. The effect of the Hon’ble Sir Dinshaw Wacha’s
amendment would be, that as we now caloulate, we should have to pay possi-
bly about £850,000 more. That is to say, that we should, if 8ir Dinshaw Wacha's
amendment is accepted, probably have to inolude the sum of one million which
is referred to i paragraph 8 of my Appendix, and possibly & further sum of one
million which may still have to be incurred in conneotion with the operations
of 1920-21. The net effect of that—I will not trouble the Council” with the
oalculation which is somewhat complicated—would be that we should still have
to pay £850,000. That is my contribution for the information of the Council.
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“ But I bave a further abjeot, and that is to ask that it shonld be wade
perfectly clear by the Hon’ble Members of this Council [or the information of
Government what is their intention in another respeet, if Sir Dinshaw Wacha's
amendment is accepted. Arve we to understand by this amendment that
it is the sonse of this Council that wo should deduct not only the cxpenditure
on the Afghan War, the active operations of which are happily closed,
but the whole of the expenditure which may be incurrel in the future on
the frontier tribes expedition > Are we to deduct from the ¢ further contri-
bution’ not oanly what we have already spent and what forms part of our
Budget for the ourrent year, but any future expenditurc on these oporatious
in the next year? .o

8 ?’The Hon'ble Sir Dinshaw Wacha :—* May I say one word,
Ir v’

The Hon'ble Mr. W, M. Hailey :--“ I beg your pardon. I only
ask this question with a view to put the matter on a clear footing so that when
we make up our accounts and communicate with the Secretary of State any
decision to which this Council may come, there may be no mistake whatever
about the figures.”

The Hon’ble Sir Claude Hill (presiding):—* I will ask the
Hon'ble 8ir Dinshaw \Vacha to explain.”

1345 rv. . The Hon'ble Sir Dinshaw Wacha :—* This frontier expedition is
simply a corollary of the Afghan War, and no thing else. It is part and parcel
of it, although you may make a distinotion. The Afghan War was entirely for
the benefit of India and of England. That heing the oase I do include the cost
of that expedition in the 144 millions. That is all I have to eay.”

1246 Pu. The Hon’ble Mr. G. S. Khaparde :—“8ir, I took parf in the
debate on this Resolution when it came on at Simla, and there I stated that my
heart inclined me to pay but my head declined to sanction the expenditure.
That was the difficulty then. After two years, I find that the same difficulty
endures unfortunately to-day. If there was the great war which wasspoken
of the other day, there is also a frontier war on our hands to-day and something -
very troublesoine because these little tribes aro difficult to control. You
cannot employ all your forces against them. They are like flies, and you
cannot follow a fly with a gun, nor can you run after a fly with a sword, and
these small tribes appear, disappear and re-appear. So we have that trouble
on our hands. 8o those conditions still exist,’ I 1aean those conditions under
which we agreed to pay this money or rather those conditions whioch would
prevent us from giving that money still endure and exist. So 1 personall
support the original proposition. \We have a large number of objects on whic
we have to spend money, and people have becn asking for grants for education,
sanitation and for various other purposes which appear to be very
necessary. In view of this, I think we better not pay anything at all.
England is a rich country ; she has got any amount of money and she can
afford to pay. What is more, it is a matter which has some relevance to the
present question. England bas got some ships and some goods from Germans
and she has also realised some money. Probably a portion of that money we
shall get, and I agree that the portion of our share which we shall so receive
may be devoted for the purposes of this frontier war or whatever that may be,
But as the position stands at present, I still adhere to the original, proposition
not to give anything at all. *’

1849 »,u. The Hon'ble a6 Bahadyr B. N. Sarma :—“S8ir, I support
the amendment of my Hon'ble friend, 8ir Dinshaw Wacha, and for this reason,
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Of course, it may gppear that there is not much difference in_effert between
the-results of Mr. Patel's motion and that of 8ir Dinshaw Wacha, But I
think, Sir, there is o great deal of principle involved. We do not know exactly -
what the figures when worked out will come to. Rightly or wrongly we -came
toa decision in 1918-19. The 45 million was the outside limit which was
arrived at on certain calculations. 'Well, we did not agree to pay.as much as
46 millions if it was not necessary, such as, for example, if the wdr terminated
earlier. We had to be prepared to pay wmore if the war lasted longer than
those tliree or four ycars for which it lasted. There was a proviso, namely, that
we would be entitled to re-consider the whole matter incase there was war,
pestilence or fawine in our own country, That coptingency bas arrived. Now
if we are tore-consider the matter and say that we are not bound to pay anyihing
at all assuggested, then it would logically follow that not only shall we pay
nothing, but we would be eutitled to the re-payment of the 18 millions also
which we bad paid. <Therefore, I think, inasmuch as zobody will argue or rather .
.is prepared to argue that India should cbtain a refund of the sum of - £18
mil}l)ions which basbeen paid on the strength of that resolution, the question:is to
what extent we should respeot that resolution. Once the priuciyle is conceded
effect ought to be given to it, and it seems.to me that we would be within our-
rights if we say that we require the whole amount for our ogn purposes on
scoount of the frontier troubles. Now the Afghan and frontier war has cost us
142 million pounds or 15 million pounds and whatever it may be, we ask
that it should be exoused. We deeply regret that anf' necessity should
hsve arison that this country should go forward and say ¢ please let us off-that
amount '. Of course, I was one cf those who opposed the original motion as it
at first stood. I snid that whatover could be spared from the finances of the
country and whatever oould be got by means of excess profits taxation might
be paid but nothinz further. T suppose the result under my amendment
.would have been nearly the samneas has been arrived at now. But Lya
decision of the majority we arrived ata different codclusion, and we .mnst
respect that resolution. There is no use now trying to whittle it down inso:
far as we may not be absolutely obliged to do so.

‘" Well, Sir, I hope those who'are watching us will take it that the Gouncil
ispxtremely reluctant to go back in any way whatsoever upon the resolution
passed in 1918. Whether the war lasted two nionths or four years, we made a
promiee ; a promiso is & prowise, but we arc not deviating from it. We do
submit that, having regard to the -extreme poverty of the country, to the faot
that we had to undergo great privations iu 1919 owing to high prices from
which even now people are suffering, and the extremely unsatisfactory state of
our fluances, having regard to all these oircumstances, Sir, we ask that’ we
thould not be uncharitably judged when wo ask that the expenditure on the
war should be deducted from the amount whioh might otherwise have been

payable. ”

say one or two words, 8ir, as I do not wish Lo give a silent vote on this amend-
ment. - Bir, I was one of those who thought it my_duty to support the Reso-
lqtimx‘in 1915, for the grant of this additional suni of 45 millions, but, Sir, the
gift was a conditioual one, that is to say, that we did not agree to pay as much
as 45 willions if the war terminated carlicr or if we had to pay for any Krontier
war. Though fortunately the war términated earlier, we have to pay for the
Afghan war and Froutier expeditior, and T think it naturally follows that we
should act according to the terws of the resolution and deduot the amount
that we have had to pay for the Afghan war. a

“ With these few words, 8ir, I associate mysclf with the amendment of
Sir Dinshaw Wacha.”

The Hon'ble Mr. Srinivasa Sastri:—“I also associ |
with the amendment of Sir Dinshaw Wacha,” als0 amociate myself

The Hon’ble Mr. Kamini Kumar Chanda :—*I should like t0 1544 r.x.
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The Hon’ble Mr. Surendra Nath Banerjea :—* 8ir, I should
like to associate myself with this amendmeat. We do not want to construe
the conditisns in a petty-fogging spirit, but, having regard to the circum-
stances in whiock we find ourselves, we shoald treat it in a generous spirit, and I
therefore’t_hink that we arc bound to accept the ameadmoat of Sir Dinshaw
Wacha,’ -

The Hon’ble Raja Sir Rampal Singh :— I, 100, 8ir, would like
to associate myself with the amendisent which Sir Dinshaw Wacha has
moved.” '

The Hon'ble Mr. V. J. Patel:—* Well, 8ir, from tho statement
of my Hon'ble Irirnd. Mr. Hailey, it is quite clear that there is really uo
difference between what appears at first sight to be a very moderate amendment
and my own Resolution. I thought at first that my Hon'ble friend, Sie
Dinshaw Wacha, really wauted something materialiy differsnt from what I
demand, but, after all said and done, the difference comes to not even &
million pounds. We have to pay 18 millionsif we stand by the 1918 resolution,
and if no other conditions have to be considered, I say, ¢ Do not pay anything';
my Hon'uvle friend says, ¢ No, you pay 850 thousand pounds’. That is the only
difference, and yet you never know whether even 850 thousand pounds will
bave to be paid. What further expenditure will yet bave to be inourred
we do not know ; it may even go over 18 millions. Iam not sure whether the
amendment of my Ion'ble friend, Sir Dinshaw Wacha would not in effect
carry us much farther than my own Resolution. If you aceept the amendment
of 8ir Dinshaw Wacha, you ara not sure where you are, but if you accept my
Resolution you know exaotly where you are.

“ However, as there is not much difference, and perhaps the amendment
goes even further than my Resolution, I do not miud giving my vote in
support of it though I do not propose to withdraw my own Resolution.”

The Hon’ble Mr. W. M. Hailey :—* Sir, I am, I hope, not out of
order, but I am only acting in the capacity and with the iutention I have
already described. 1f I understood correctly what Bir Dinshaw Wacha intends I
think it would be of advautage if the amendment were made olear by the
additiou of a few words whicl I hope he will accept ; as I have explained beforg,
I have suggested this inscrtion so that there should be no subsequent doubt
whatever on the subject. It would be clearer if the following words were added
afier the word expedition ‘ asshown in the accounts of the current year and includ-
ing the sum of one million pou:ds referred to in paragraph 8 of Appendix I1
to the Financial Statement and any expenditure incurred during the coming
year on the Frontier ‘Iribes Expedition subject to there being no recovery of
sums already paid on account of the contribution.’ [Ibat, I think, expresses
w;ll:iat Sir Dinshaw Wacha bad in his mind, and I hope he will agree to these
additions.”

; The following amended Resolution was then put to the Council and adopt-
‘ed:—

“This Council recommends to the Governor General in Council tiat the sum sbown in
paragraph 7, Appendix II, Financial Statement, as still payablo for cffective and non-effectivo
cbargen under the Resolution paseed by this Council on the 10th September, 1018, on Sir
William Meyer's motion, be pud to His Majesty’s Goveroment, after deducting therefrom the
expenditare ou the Afghan War und the Frontier Tribes Expeditions, as shown in the
accounts of the current yeur, and clnding the sum of one million pounds referred to in

. paragraph 8 of Appendix II of the Financial Statement, and any expenditare incurred during

the omiug year on the Frontier Tribes Kxpedition subjest to there being no recovery of sums
already paid ou account of the contribution,’

The Hon’ble Mr. Nigel F. Paton :—* 8ir, might I ask it to be
recorded that 1 did not vote ¥ "
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The Hon’ble Mr. A, P, Muddiman ;—“1t will not be record-
od unless the Hon’ble Member oalls for a division. ”

The Hon’ble Sir Claude Hill (presiding) :— Does the Hon'ble
Member call for a givision ? "

The Hon'ble Mr. Nigel F. Paton :— No, 8ir, [ do not wish to
put the Council to that trouble.” .

[At this stage the Council adjourned for Lunoh.]

FINANCIAL STATEMENT FOR 1920-21.

“THIRD STAGB.

The Vice-President :—*The Council will now proceed to the third
stage of the discussion. "’

The Hon'ble Sir Clande Hill :—Sir, T beg to introluce the s3¢r..
heads which stand in my name : —

Revenue. Ezpenditure.

Land Revonue. Land Revenue. -
Provinoial Rates. Provinoial Hates.
Forest. Forest.
Agrioultare. . . Agriculture. ) _
Scieotific and Miscellaneons Doprrtments. Scientific and Miscellaneous Dep uct-nents.
Trrigation. " Famine Relief. .
Civil Worke. " Protective Works, Irrigation.

Irrigation.

Civil Works.

Capitsl outlay ou Irrigation.

“ Last Kear, in dealing with those heads I dealt rather briefly with the
Public Works side of my respansibilities bocause it is exceedingly difficult, in a
speech iu this Counoil, to dilate at great length upon the technical matters
oonneoted with the Public Works Department, and cspecially itrigation. But
I have thought that this year I might supplement what is usually done by
laying on the table for the information of Council & note by the Inspector
General of Irrigation on the progress and condition of Irrigation Wories in
India during the year 1919, and I hope that this departure from precedent will
be appreciated by the Council )

* Belore I prooeed to deal with some of the specifio items in the irrigation
programme, I should like, if I may, to refer to certain observations which fell
from my Hon’ble friend Mr. Sastri and also to a prospective Resolution
by the Hon'ble Mr. Sarina on the subject of irrigation. The Hon'ble Mr. Sastri
aschj certain questions, and the intention of the Hon'ble Mr, 8arma to wove
an increased vote to the irrigation budget shows a misapprehension of the
m.tuatlon in regard to irrigation which, I think, it would be well, if I can, to
dispel. . A comparison has been drawn between the irrigation budget and " the
railway budget, as though the two things. were in any way parallel, and it has.
been suggested that railways ave being pampered at the expense of irrigation
Now a little reflection will, I thiuk, show Hou'ble Members that there is no
possible comparison between the development of irrigation and the development
pf _rmlways. In the case of railways, which are more or less standardised now,
it is purely a question of construotion upon recognised lines and milwa):



1108 FINANOIAT, STATEMENT FOR 1920-21.
[ 8ir Claude Hill.) [@rm Marcn, 1020, ]

extension is merely an enlargement of an existing great scheme of communica-
tions presenting no new problems and no specific difficulties which arc not
thoroughly well knowr. Now, in the case of irrigation, it is a totally
differeut proposition. In the case of irrigation a project may perbaps be onc
costing, we will eay, 10 millions : that is well within the mark In many cases
it possibly contemplatos the irrigation of an arca of 2 million acres, and in
each single case it deals with waters differing in character, voluwe, and so forth,
so that there areno two projects for irrigation which stand upon the same
footing or which are a direct guide to one another. Conscquently, when a pro-
ject for irrigation is mooted, it is necessary, first of all, to sce the engineerirg
possibilities of the thing, then to investigate over a very wide area of: oountry,
the possibilities of irrigation with reference to class of soil, and so forth, and
thirdly, but by no means less important, to investizgate the human nature

side of the problem. ‘
“Well, T am not surprised that Hon’ble Members have somewhat
misapprehended the difficulties which stand in the way of irrigation and bave
supposed that less provision was made for it than should have been inade,
because, as J have often had oooasion to say in this Council, Governments, -and
specially the Government of India, are extremely bad adver:isers. I lave seen
it stated that the Government of India go on toiling in & vacuum of good
intentions and forget that there is such a thing as human nature. Well, human
nature is very inquisitive, and bureauoratic Governments are singularly secretive ;
and those being the circumstances we have gone on assuming that everybody
knew what we have laboriously ascertained in the way of information, and we
have not taken either the Qouncil or the publio into our confidence in reference
to this particular problem nearly so much as we should have done. But I can
illustrato what I was saying just now about the complexities of irrigation
problems and their elaboration and the time whioh it takes to work thewm out by
a concrete instance. _
1 will take the case of the Sarda Kichha project That originally was
designed - to supply canal irrigation to the Province of Oudh. From its
raphical situation that was clearly the best objective to have in mind.
After a considerable period of investigation—because it is a very big scheme —the
project was more or less mooted, and then we were up aguinst human nature;
the Talugdars of Oudh, of whom one at all events is present here to-day,
objected to the scheme altogether. They said : ¢ We have our wells they are
quite adequate for ourneeds ; we do not want to pay water rate—we will not
have this scheme.’ As & result of that attitude—that is where human nature
comes in—it was necessary to see whether the waters of this Oudh river could
not be utilised to greator advantage elsewhere. Consequently, a most elaborate
schewe was eventually. got out to take the waters of the S8arda river along the
foot-hills of the Himal.yas right along to the Ganges aud across it, for the pur-
pose of supplementing the deficiency in the waters of the Ganges and Jumna, It
will be realised that carrying the waters of tho Sarda river many hundred imiles
along the foot of the:Himalayas was a project taking several years to investigate
ouly. Well, When the stage was reached of elaborating that soheme, and when
two and a half years had elapsed and it was announced that the projest would
be further considered, the Talugdars of Oudh began to re-consider matters. In
the meantime it had hecome apparent to them that their wells were noc always
full of water ; also there happened to be a bad- year, and it was brought home to
thew in fact that it might be well worth their while to utilise their own waters.
Consequently, the three .years which had elapsed in investigating the alter-
native project were wasted. e were willing to meet the Talugdars, and now
the situation is that theBarda Kichha and the Oudh Canal projects hold' the
field. The Council will -therefore uunderstand why a period of eight or nine
years have elapsed investigatiug that particular project, and why it is nobody’s
fault that it is not ready to be carried into completion at omce. I codld
_ illustrate this by another case, namely, the Sutlej Valley project. In that
inatance also human nature has operated as a bar to progress. -ThéButlej
Valley water whioh was to be impounded could clearly most advantageously
be used for the beneflt of the Bikanir Btate, but the Bikanir State is not a riparian
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State; the Bhawalpore State, a lijtle lower dowu, is and the Baha:wvalpore Stale
took up an attitude whioh, I regret, I can ounly characterise as that of a ‘ dog in
the manger’ and asked that the scheme should be stopped. It wasonly last
year that we were able to get a kind of understanding between the two States,
and it is only this ycar that we have reached a more or less teohnical agresment
on the subject. There again a scheme, which might have been oarried out
already, has been deferred for several years through the instrumentality of, and
jealousies incidental to, human nature. '

“T only.illustrate my statement by these two illustrations, though thers are
maay others which I could cite ; but, I think, Council will agree that in the case
of these enormous irrigation projects in rogard to which India has no model fo
go upon, and in which India leads the way, it is, in view_of the engincering
ﬁiﬁidultirs and problems to be solved, differing in cach oase, unreasonable to
expect, asit will be very foolish to insist, that the Irrigation Department should
push-on with undue haste in the preparation of schemes.

“ Well, as a result of the facts I have mentioned, it has happened that
_during the past two or three years we have had none of the major Irrigation
projects actually ready to be carried into being. To refer again to the instanoces
I have mentioned ; had it not been for the peculiarities of human nature we
should very easily have been able this year to spend the crore of rupeesto
which the Hon'ble Mr. Sarma has referred-in his resolution. As things are’
we are notin a position to spet.d that crore of rupees. But I should like to
make this further point olear, that during my tenure of office at all events not
on a single occasion when I went up to thé Finance Deparment with a request
for woney to carry out an irrigation projeot was I refused. It is simply that
we have not been ready, owing to the exigenoies of the partioular probléms
which have had tobe solved,

“In regard to one point made by my Hon’ble fricnd, Mr. Sastri, one
inquiry ' rather as to what schemes have been proposed by the Irrigation Com-
mission and what has been done about them. Without wearying the Council -
with:-details I may mention that they- put forward, I think it was, 1 schemes
of ‘which ‘63 have been taken up, investigated'and in the majority of cases
oarried out. . ~ o

“The major schemes which are still outstanding I shall now deseribe to the
Council as briefly as I.can. But I hope that it will be understood from what
I have said that there has been no withholding of money on the part of the
Finance Department, from irrigation, and that every demand which has been
made to the Finanoe Department, at all events in my time, has been met and -
that if I were able to ask for a crore of rupees this year I am-certain the
Hon’ble Mr. Hailey would 'have admitted it.

“ The following important estimates for irrigation schemes have during’
the past year been sanotioned by the Scoretary of Btate :— . '

The Sarda Kichha Feeder Caual in the United Provinces (which

I bave j}us‘t mentioned) . . . . Two
The Revised estimate for the Wainganga canal in the Central - ¢rores.
Provinces . ' I ’ _ 48 Lakhs,

The scheme for widening the Madaripur Bhil route, Bengal - .Rs. 16,30,000
T need not refer to the8arda Kichha projeot: further since I have already
related its history briefly ; but I may meution that the difficult diversion schemne
of the Sarda for the improvement of the supplies .in the Ganges and Jumna
cannls is no longer necessary for another reason, apart from the waiving by- the
Taluqdars of their objections. The supply -in:the Ganges canal, whioh was
short, has been greatly improved Ly the construction of permanent headworks
for the Upper Ganges Oanal, while :the deficiencies -on the Jumna will, it is
hoped, be msde good by the construction of the Bhakra dam projeot now under
investigation. _ .o '
“The widening of the Madaripur Bhil Route was proposed in order to
permit of steamers towing three or four flats abreast, t. faoilitate vessels pAassing
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one another and to allow of the 1emoval of restriotions which bhave at present,
"to be imposed, owing to the narrowness of the chaunel, on certain classes o
traffic during the dry season. The widening was not provided for in th®
original project, but has been rendered necessary by the fact that tho traffi®

using the route has far excceded what was anticipated when the project was
originally framed. _ .

* The project for the Grand Trunk Canal in Bengal, which has been long
under consideration, has now been worked out i detail and the estimate, which
amounts to Rs. 809 lakbs, has been forwarded to the Seoretary of State for

-sanction. The scheme is designed to provide direct routes for sleamer naviga-
tion between Caloutta and (s) the Ganges, (b) Assam, Cachar and Sylbet, and
(c) Barisal. The canal is eventually to have a width of 400 feet, though in
the first instance its width will be 250 feet, with widenings at intervals for
crossings. The canal will form a wost important link in the chain of water-
ways in Bengal and wili be an asset of the greatest value to Calcutts and those
disiricts of the Presidency whioh depend upon waterways as an outlet for their
tiade. . .

“ The Sutlej Valley scheme I have alrcady referred to, but the dotails of the
estimates are the following : —The cost will approximately be Rs 1,200 lakbs,
to seoure 2,460,000 acres of new irrigation and to improve 1,800,000 acres of old
irrigation. 8oit will be seen that I was guilty of no exaggeration in referring
to some of these schemes as costing 10 million pounds.

“Then the 8ind Bagar Canal project, which is estimated to ocost about 10
orores aund to irrigate about 1,600,000 acres, is now under considération. The
investigation of the Bhakra Dam project, which will irrigate some 1,100,000
acres at a cost ¢f about Rs. 14 orores is delayed pending the preparation of the
final project for the Sutlej Valley Schewne.

“The Bukkur Barrage project is still under preparation by the Government
of Bombay, but we hope very soon to have proposals from them. The Sukkur
Barragé project.is an admirable illustration of what I said in regard to the
unique character of practically every big project for irrigation in India. It
will be the largest work of its kind 1n the world.

“The project for the Cauvery Reservoir S8cheme in Madras is still with
the Government of India. I referred to this inatter last year when 1 pointed
out that it could not be proceeded with until a settlement had been arrived at
between the Governments of Madras and Mysore in the dispute regarding the
Kannambadi Reservoir. Unfortunately no agreement has heen come to yet
between the Governments of Mysore and Madras and matters are still held up.

“I do not propose to weary the Council with details of actual construction
since I have laid the Inspector General's Memoranduin on the table. But I
should like to refer to three matters.

"“The first is the Hydro-Electric-Survey which Council ‘will remember, I
referred to last year, and mentioned that we had appointed Messrs, Barlow
and Meares to make & preliminary survey of India, to see what openings there
were for projeets of this character. The Ocuncil will be sorry to learn that
Mr. Barlow died last April ard Mr. Meares bad to write the Report alone.  He
produecd a very admirable document which some members interested in the
matter may have read, and this year we have appointed unother officer who
will, in association with Mr. Meares, get out a great deal more of valuable
information on the subjeot.

“ As regards New Delhi, I do not proposs to say much since the matter has
been indirectly under ‘discussion. But we hope to be able now, by speeding
up, to secure that the new site will be ready for occupation hy the winter of
1924-1925.

. “ The last matter to which I should like to refer is the provision of Couneil
Chambers in the I'rovinces for the new Lcgislatures. We have asked Provincial
Governments to take this* matter uader consideration at the earliest “possible
momen, because it is important that the new Legislaturesshould havo a habitat
when they come into being. For the Tmperial Oonncils, as son:e memhers of
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this Council are aware, designs are in preparation for a building in the New
Capital of dignified proportions and impressive style on & site conveniently
adjacent tothe central buildings and easily accessible. It is proposed that
this block shall embrace three Chambers, namely, the Legislative Assembly,
the Council of State, and the Princes’ Chamber, with the necessary attached
offices and so on. 'The problem of providing accommodation at Bimls
is an exceedingly difficult one, which is still engaging the attention of the

Government of India.

“Turning now to the Revenue and Agricultural Departments; fortun-
ately, this year, I am being spared the necessity for dilating on the agricultural
situation as I had to last year. The monsoon has all round been an excellent
one. If only it had followed ulilon normal conditions we would have had
very little to say indced. Things, however, are still abnormal, and the situaticn
is complicated by the facts not only that the monsoon of 1918 was an un-
precedented failure, but that special efforts had to be made till nearly the end
of 1918 to supply the allied belligerents with food-stuffs ; while there is now
the further factor of bigh world-prices, with their re-activn upon internal prioes
in India. In theresult there has been a depletion of India’s rescrve stocks whioh
have still to be built up to their normal level. It is for these reasons that we
bave had to take special steps for the control of Burma rice—a measure
whioh has brought us into conflict with the Government of Oeylon. I do not
proposo to weary the Council with a detailed narrative of the methods of control *
adopted, sinoe Communiqués have been published which have made that -olear
to anybody who cared to read them. Nor do I propose to enter in detail into the
contentions between the Ocylon Government and the Government of India,
since His Excellency the Viceroy in his reply to the deputation from Ceylon,
which was published, bas made the position perfectly clear, but I should like
to say definitely here that we hold, as indeed His Excellency the Viceroy. told
the d{putation, that our rice control, under which we give both a quantitative
and price preference to Coylon bas benefited that Colony by reducing the price
below the level it would otherwise have had to pay. There is a limit  below
which it would be unfair to the Burma producer to go; since any further
conoession to Ceylon or elsewhers, is, under our scheme, directly at the

ocost of Burma producers.-

I would, however, urge those Hon'ble Members who are interested in the
food situation in India to study the very able report of Mr. Innes, who was
lately Foodstuffs Controller and to whom I am very glad to take this opportu-
nity of paying s tribute for the admirable work -he did on behalf of India
when he was Foodstuffs Oontroller. Incidentally to that report, Hon’ble
Members will remember that, during the year 1919, until about August las
we were importing wheat from Australia; and it may interest the Oounci
to be rominded that we imported altogether from Australia nearly 201,000
tons. We controlled the disposal of that wheat in the interests generally of
India with a view to keeping prices at a reasonable level. The profits on the
whole transaction are estimated to amount to 23 lakhs of rupees.

“ As & remnant of the conditions which came into being on account of the
.failure of the 1918 monsoon, I may mention that the inter-provinecial control of
the movements of food-grains still obtains in the case of rice throughout India,
wheat and gram from the Punjab and the United Provinces and of all food-
grains to and from the two frontier provinces, but we hope to remove these
restrictions as soon as practicable having regard to economic and political
conditions. The Eolicy of tightening control over the exports of food-grains °
is being continued, and the reason why such control is necessary is, as’ will
have been clear to those who have studied Mr. Innes' Report and the various
Communiguds which we have issued, the need for keeping internal prices within
reasonable limits and for building up stocks of food-stuffs in India. There is
the further veed, of course; so long as we control the exports of Burma, rice, -
to see thatithe exports of rice from India are also restricted within the narrowest
possible compass; since otherwise there would be-no guarantee that the
purpose for which we reserve some 800,000 tons of Burma rice will be fulfilled,
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There would in fact be no certainty that the speculators in India, with a view
to reaping the large profits which would be open to them by re-exporting the
Burma rice and getting for such exports extraordinarily high prices, wouid
not thus defeat the wkole object of the policy. I should like to add here a
warning. I believe it to be the oase, certainly we have information which

oints to that that rice and other food-grains in India are heing hoarded and
ﬁept back from the public by speculators who hope that the restrictions on
exports of grain from India will be removed and that they will then bLe able to
reap the benefit of enhanced prices. I should like to state here that the Govern-
ment of Irdia propose to maintain a careful waich upon that matter, and that the
cxports of food-stuffs will not be permilted in such a manner, so far as
Government can prevent it, as to cnable those profiteers to reap the benefit
which they hope to at the expense of the producer and consumer. -

“ Certain questions have been asked in this Council bearing u;on the net
exports of grain, pulse and flour from Indis, and it may interest the Council if
I lay on the table a short statement showing the figures of net exports of
grain, pulse and flour from India, excluding Burma, in tons. The interest of
the figures lies in the fact that it is shown that we have already sucoeeded by
our policy in accumulating stocks of food-stuffs to the extent of some 4 inillion
tons. /

. “ Other questions have been asked with a view to eliciting comparative
figures of average prices of food-grains for India as a whole. I think it is
extraordinarily difficult to furnish reliable figures on that bLead, partl
owing to the control, and partly owing to the shortage of rolling-stoo
which has obtained in some places; aleo where you have, as you had until a few
days ago, inter-district control. In Madras, we have such extraordinary varia-
tions of prices within the same province, that no average can possibly be struck
which would be of any value,

“I will now turn to other matters. In the first place, I think it will in-
terest the Council to know that the Secretary of State has recently sanotioned
a Oattle Breeding and Dairying scheme whioh we laid before him a yecar ago,
and that we have addressed Local Governments on it, and we hope they will
take steps to give effeot to it. I will not attempt to describe the scheme in
detail, but it ilns been the subjeot of close cxamination by the Board of Agricul-
ture and ‘is based on a memorandum which was drawn up originally by
My. Coventry, who was formerly Agricultural Adviser. It is proposed undor the
scheme to create a post of Imperial Dairy Expert and to engage a Physiological
Chemist, while provinces under the scheme will, we hope, co-operate in an
organised manner to improve cattle breeding with a view to the development
and improvement of the milk supply throughout India.

“T think the Counocil will learn, with satisfaction, that the Government
of Bengal have at last decided to cstablish an agricultursl institute at Dacoca.
Hitherto, the Bengal Government have been content to rely, for their agri-
oultural development, upon the College at Sabour in the province of Bihar
and Orissa. We have long felt that a large and important province like
Bengal should have an institution of its own (in this, I am sure, my Hon’ble
friend Mr, Banerjea will agree), and it is a subject for congratulation that
they should have taken the present opportunity for inaugurating that institute,
because it synchronises with the bringing into being of the University of
Dacca, and it is, “therefore, possible to hope that not enly will the institute
subserve the functions of a Qollege for tuition and so forth, but that it will
oventually follow the example of Borubay and the Punjab, and be affiliated to
the Dacca University.

“It bas been clear to anyone reading the papers that great interest bas
been aroused recently in the watter of fodder storage. This extraordinarily
difficult question has been under the consideration of the Bombay Government
since beforc Ileft that-Government, and great assistance has been given by a
Memboer of the Bombay Legislative Council, namely, the Hon'ble Pnrshotam-
das Thakordas, Thanks to Lis efforts, backed by those of the Bombay Agri-
cultural Dopartment, a-scheme has now been Lrought partially into being
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under which they have ostablished two stores of fedder reserves, both of grass
and kadbi; and the Jast annual Report of the Agricultural Department from
Bombay has a peculiarly intn.-resting section dealing with this subject of fodder
roscrves, It is very instruotive, and I propose to draw the special attention
of every province to what is being done in Bombay. It may also interest the
Council to know that we have arranged to hold a conference on fodder storage
during the ensuing 8imla Season.
“Hon'ble Members may also be interested to hear that we have considered
a proposal which has been made for inaugurating an Indian Agricultural
Society on the lines of Lhe Royal Agrioultural Society in England. Looal
Governments have been consulted in the matter, and, altbough their reports are
in many instances critical, on the whole they afford room for encouragement,
and it is hoped that eventually such a Sooiety will come into being, and that it
will be a valuable stimulus to Provincial Governmonts in the matter of
agricultural devclopment. Conditions, of course, are quite different in India
from what they are in Bngland, still more 8o from what they were in England
when the Royal Agriocultural Society came into existence some eighty years
ago; but .to my mind the Cifference is in favour rather than against the estab-
lishment of such a Socicty in India. In England, at the time the Royal
-Agricultural Booiety came into exislence, there was no agrioultural service,
‘there was no organisation for research in agriculture of any kind, and.
all these things have beon developed by the stimulus given by the Royal
Agrioultural Society. Certain Local Governments have pointed out she diffi-
culties that may arise from the estahlishment of a corresponding body out here,
side by side with the existing agricultural staff. I myself do not share the view
that these difficulties are insurmountable, or that it will be less useful to have
a stimulating non-official body, such as an influential Agricultural Society,
such a Society might kesp Provincial Governments and the Government -of
India up to the mark in the matter of the improvement of agriculture, and I
hope that soon that development will be possibgo.

“ Reverting for a moment to the question of high prices of food-stuffs, this
Oouucil is aware that the Select Committee on High Prices has already held
one meeting and hopes very shortly to meet again. I think the briefest way of
dealing with this question will be to lay #n the table a copy of the proceedings
of the meeting of the Scleot Comnittee which was held on the 17th February last.

“ Before I leave the subjeot of agriculture and its development I should
like once more, and for the last time, to refer to the subjeot of agricultural
education.

- * This Council will be glad to learn that the inauguration of agrioultural
middle schools, to which I referred last year, is showing signs of developing,
and L.ocal Governments are now displaying an active interest which I felt
sure we could count upon when once the necessary initiative was applied. I
feel that, if nothing else has resulted during the {ast five years, & very useful
start has been made in this matter by getting people to realise that, in agricul-
ture, just as in every other industry and department of life, it is sound educa-
tion'and training that is necessary if progress is to be achieved. '

..~ "1 am still hoping that it will be a very short time before every province
has an agricultural college or institute affiliated to the Provincial niversity,
The opposition to this idea has been strenuous, but I think there are signs of
this breaking down, when once agricultural education makes good from top
to bottom, and when middle agricultural schools multiply. I think India ma
ir:Eard ‘herself as being on the high road towards securing that her nci
inheritazce in agrioultural land shall be exploited to its fullest capacity, which -
is very, very far from being the case at present. ’

“Inow turn to forest matters. Owing to the great depletion of our
cadres we have been handicapped in developing forestry as rapidly as we should -
wish. In spite of the handicap of shortage® of staff, however. there has been
progress, and the work of preparation for the fuller utiliration of our forest
resources is proceeding. The services of two Consulting Forest. Engineers
have Deen obtaimed from . America—one is alresdy working in wma,
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and the other, who is to be employed in the Andawans and India, is expeoted
to. arrive shortly, Further, and the Council will, I know, approve of our
action taken in this matier, We have been encouraging to the utmost
the deputation of the forest officers on leave to study various special branches
of forestry both at Home and in America. The Secretary of 8tate, moreover,
has now sanctioned the creation of a regular sorvice of Forest Engineers, the
officers of which will undergo a course of training in America beforo taking
up their duties.

“The most important matter, however, in conncction with forestry is
perhaps that we have just received the sanction of the Secretary of State to a
scheme, recently submitted, for the expansion of the Forest Research Institute
at Dchra Dun. This expansion is necessitated by the realisation that if our
forests are to be cxploited on scientific lines, we must enlarge gremtly both
the laboratory and establishment sides of our researoh institute and instal
plant for the testing and artificial scasoning of timber for the produstion of
paper pulp and so forth. It is also possible that tuition in the higher branches
may have to be given at Delira Dun, and this can more easily be arranged if
we have a thoroughly up-to-date institute and an up-to-date staff.

“But of course the increased provision of timber is at the root of all forest
olicy and the importance of a scientific devclopment of syliculture cannot
Ee over-estimated. India is going to take part in the Timber Exhibition which.
is to be held in England this year, and wo have endeavoured to arrange that
she shall be adequately represented. I confidently hope that, with the realisa-
tion of India’s resources in this respoct, there will be an ever-growing demand
for Tndian timber, and it will be up to the Forest servioe to maintain the high
standard of technical efficiency which it has maintained hitherto.

“That, Sir, oomgletes all I have to say in detail on the heads which
stand in my name, but as this is the last opportunity I shall have of
referring to these subjeots, Ishould like, if the Souuoil will tolerate me for
a momeat longer, to disoharge my feeling of obligation to those with
whom I have been associated By referring, as briefly as I oan, to
some, though not nearly all, of thoseto whom Iadia, and the Department for
whioch I have been responsible during the last five years, owe so much. We
have lost in Sir Bidney Burrard a very distinguished survey officer, who was
well known in the seientific world, and who stayed on most patriotically, after
his period of service was over, during the war. In Sir George Hart, India has
had an Inspector General of Forests of pre-eminent ability, and Mr. McKenna
as an agricultural officer has been well known to every Member of this Council
on various occasions, and has himself been a Member of this Council. His
conduct of the work of the Cotton Committee has been endorsed at Home as
being of the utmost possible value, and I think India will fiud that she owes
a great debt of gratitude to him. Of Mr. Rose, who recently left India to
take up an appointment in China, I can only say that I experienced in his
departure a very serious loss, though it has been made good as far as was
possible by-8ir Sidney Orookshank, And I should like in conclusion to couvey
my cordial personal thanks to the Hon’ble Mr. Maot for his long and very
valuable assistance to me in all the work that has fallen to our joint lot.”

e e e =

. RESOLUTION EE REDUCTION OF ALLOTMENT FOR
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CAPITAL EXPENDITURE ON DELHI.

. The Hon'ble Mr. Kamini Kumar Chanda :—“8ir, I beg to
move the following Resolution :—

“This Council recommends to the Governor General in Council that the allotment for
capital expenditure on Delhi works be reduced by fifty thousand rupees. *’
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“T will not detain the Council for more than a minute. My point shortly
is this, that in view of the last debate on the question of the location of the
headquarters of the Government of India, we are not justified in spending
such a large sum of money on Delhi. The allotment is Rs. 1,10,00,000 and I
should mention to the Council that my Resolution should bave besn worded,
that the amount should be reduced by 50 lakbs, not 50,000. Sir, it will be
remembered by the Coancil that Sir William Vincent, in reply to my motion
that Calcutta be made the headquarters of the Government of India,
agsin said that he had no time to investigate the question as the notice
received was too short. I referred to this yesterday and I now put it
more formally. And, in. the secoud placs, he said that the reformed
Council, which would cowe into being next year, would be a better judge,
aud that he would place the papers before His Exoellency the Viceroy to
decide what to do. In view of this, Sir, I submit it cannot possibly be right
that we should be spending such a lurge amount. If the answer was that
the decision of Government that Delhi would be the hcadquarters of tbe
Government of India was final and irrevocable, one could not find fault with
this process of spending such a large amount on Delhi; but you do not say that.
What 8ir William Vincent said amounted to this: ‘Wait and see what
happens next year when the new Council comes imnto being.'* That being
80, my submission is that you ought not to spend such a big amount,
but simply carry on as you have been doing during the last four or five
years. 8ir Claude Hill said just now that he expected that many build-
ings would be ready by the cold weather of 1924, not the whole ocity—
the architeots do not certify that—but in five years only a portion of the oity
will bo ready. In these circumstances, I do not think there is any particular
hurry for going on spending money like this, Why not wait for another year ?
That is my ground for bringing this matter up- again formally. 1 think the
Oouncil probably will join me in asking the Hon’ble Home Member to tell us
what decision has been arrived at after the papers were placed before His
Exosllency as he promised to do. '

“ With these words I place this Resolution before the Gouncil.”

The Hon'ble Sir Claude Hill;—*The Hon'ble Mr, Chanda is
apparently engaged in the unfruitful ocoupation of flogging a dead horse, but
I am not quite clear as to whether he is flogging it witﬁ a 60,000 whip or a
60 lakh whip. His motion as it stands, and which I understand I am dealing
with, is that the Delhi estimate should be reduced by Rs. 60,000. If that is
80, I can only regard the motion as, so to spoak, a qualified vote of censure,
but with no particular definite objective, since it is not suggested where those
1Rs. 50,000 should be devoted instead of to the construction of Delhi. Well, Bir,
if I may suggest it, I will ask this Counocil not to accept the Hon'ble
Mr. Chanda’s Resolution. I am reluctant to detain the Council by going
again into the details of the arguments relating to abandoning New Delhi,
which were so thoroughly threshed out the other day, and in regard to which,
in conneotion with the Ilon’ble Mr. Sarma's Resolution, little support of a
defivite and constructive characler was seoured. It seems t6 me that I should
be doing what this Council would hardly approve if I detained it any longer
on that subject, which, quite frankly, I cannot myself help regarding, in view
of that discussion, and of all that has ocourred, as chose jugée. I still venture
zci’l_lqpe ?’hat the Hon’ble Mr. Chanda will not press this Resolution to a

vision.

The Hon'ble Rao Bahadur B. N. Sarma :—*S8ir, I have not

given notice of any similar resolution because I knew there would not be much

use in it, but 1 may stato that the horse is not dead, it has simply fainted for
the time being, and it all depends on the 200 members who may come here
next year whether they will put life into it, or whether they are going to leave
it for dead. The only point in urging any motion of this description is that
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it may not be said against the members of this Council that they were ready
to agree to heavy expenditure of this kind when they could have stayed it by a
motion of this character. I think there i= no need to detain the Council any
further.”

“

The Hon’ble Mr. Kamini Kumar Chanda :—* 8ir, I submit
with all respect to my Hon'ble friend, 8ir Claude Hill, that he has avoided the
issue which I raised. I asked what was the decision come to by Government
on this question. I wanted to know what was the decision come to by the
Government on this debate. . The Hon'ble 8ir Williem Vincent told us that he
would place the papers before His Excellency to decide what should be done.
I should like to know what has been done, whether the papers have been sent
Home, or whether it has boen decided irrevocably that Delhi is to be the capital.
If it is not, then, I submit, there is no justification for spending such a&arge
amount of money on it, which would be a waste after all. With these
remarks, I beg to press my Resolution.”

The Vice-President :—“1 did not quite catch what the Hon'ble
Member has decided to do.” . e

The Hon'ble Mr. Kamini Kumar Chanda:—“I press the
Begolution before the Council ; I do not withdraw it.”

The Resolution was put and rejected,

RESOLUTION EF INCREASE OF EXPENDITURE ON
IRRIGATION AND DRAINAGE BY ONE CRORE
OF RUPEES. '

The Hon’ble Rao Bahadur B. N, Sarma :— 8ir, I would
like to have information on one or two points, as the Hon’ble Mcmber
said there -was no use in pressing iy Resolution and I do not wish to waste
the time of the Council. The Hon’ble Member for Agriculture said .

The Vice-President :—* I must ask the Hon'ble Member to move
his Resolution or to withdraw it. He knows the rule quite well. lle must
nct make a speech first.”

The Hon'ble Bao Bahadur B. N, Sarma :— I vas fsking for
information.” .

The Vice-President :—* That can Lo done by a question.”

The Hon'ble Rao Bahadur B. N. Sarma:—“It was a
question I was pufting.”

The Vice-President :—* This is not question time.”

The Hon'ble Rao Bahadur B. N.Sarma :i—* Aro thero no
projects on which any money can be spent "
: /

The Vice-President :—* 1 must call upon the Hon'ble Member {o
move his Resolution ; he must either move it or withdraw it.”
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The Hon'ble Rao Bahadur B, N, S8arma :—* Well, Sir, there
is plenty of time to withdraw a Resolution. I hegto move the Resolution

standing against my nameo :—

‘ This Council recommnends to the Governor Goneral in Council that tho expenditure on
Irtigation and Drainage be iucreased by one crore of rupess.’

“ We listened, Bir, with very great interest and attention to the very lucid
exposition of the policy of Government with regard to irrigation snd their
difficulties. I may stato at once that the outside public are not altngother so
ignorant of the difficulties of the Government as perhaps the Government
thiok they are. We know that thero is a wide difference hetween irrigation
ifwjects snd railway projects. The matter has been olearly sct forth in the

rrigation Coramission’s Report itself. Nor are we complaining of the relative

cxpenditure on railways and irrigation or asking that because large sums of
money are being spent ou railways that, therefore, large sums ought to be spent
on irrigation. There is & fecling, however, that the Gevernment of India—I
am not saying the present Government of India—have not hithortv shown
very great alacrity in pushing forward irrigation schemes so as to rapidly
increase the productivity of the soil in India, whioh they might have been
expeoted to do from the recommendations of the Irrigation Commission. -

“The Hon'ble Sir Olaude Hill has told us that most of the projects, 51,
I think, out of the 62, have been sanctioned, and many of them completed,
That is o very gratifying feature, but the public would like to have some

detailed information as to the extent of extra acreage which has been brought =,

under cultivation since 1908-04, and ss to whether more irrigation projects
could not have been undertaken during this period of 17 years since the Report .
of the Irrigation Oommission was published. I believe thcy recommended a
programme of about 44 orores of rupees, and the sum which has been so far
expended does not seem to exceed about £19'6 million. The progress in:
irrigation during the period of the war was necessarily handicapped by reason of
the .absence of Public Works -officers on military duty. Iptln'nk nobody
can hold the Government of India responsible for geir inability to push on
irrigation programmes when their principal officers were unavoidably absent
on m.llxtary duty. But, 8ir, the public are somewhat impatient, and have been,
I think, not unreasonably so, espeoially since last year, because the causes of
obstruction have been removed anty the Government of India themselves have
published reports which show that the margin between famine, destitution
and bare sustenance is very, very narrow. I need hardly allude to the faot that
the report of Mr. Innes, to whom we are glad to acknowledge our indebtedness,
shows that the exports of foodstuffs from India, when analysed, are lar ely
fron Burma and the margin of production in British Indis itael% is
extremely low. I believe 2} million tons out of 57 million tons, the
average before 1913-14, and .consequently, in a bad: year, when there is a
deficiency of 14 or18 million tons, as there was in 1918-18; the fute of
the people was nearly scaled. It is in these ciroumstances, Sir, that
the people appeal to the Government of India not to blame them if they
are a little impatient in urging the Government of India to endeavour
to the best of their ability to meet them by showing greater progress, in spite
of the mauifold difficul}ies which the Hon’ble Sir Olaude Hill had urged in his
admirable address to. us. That is the 1eal poipt. His memorandum shows that
the Governp:ent of India Lave projects ﬁmonsidemtion, some of which have
been sanctioned, some of which are fder sanotion, aggregating 60 orores of
rupees. 8o it is not that money cannot be spent. In answerto a question of
mine last year it was stated that two important projects costing & good deal of
money have been sent up to the Secretary of State for consideration ‘and
sanction, and I take it, Sir, that, if the Government of India has not received
his sanction already, they will receive it in tle not distant future. May I ask,
therefore, whether .t'here are absolutely no projects ready on whioh they could
uotspend an additional sum of one crore of rupees provided the human material
is forthcoming ? I think the diffioulties of the Government really are, first, the
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* labour problem, secondly, the officer groblem. T have not heard that the

X

82w,

labour problem isso very difficult and that a crore of rupees canuot be spent on
masonry and carthwork provided the officers are ready and the schemes are
ready. I hope that there would be a possibility of getting men from the tracts
where very low wages prevail. It will be possible to attract them to the tracts
where these irrigation works may have to r)c started. It will be possible to
bring them to the tracts where jrrigation works may be started.

“Then the real problom seems to be, as has heen hinted clearly, the
human material, the persorinel of officers. Here I can sympathise witfx the
difficulties of the Giovernment of India and of the officers. It would be cruel
on the part of the people to ask these officers who did such hard work to remain
another year. But somo of them at lcast should remain another year in order
to push some of these schemes through. Taking the poverty of the country,
the poor margin of subsistence of the pcople, and the fact that for the last
few years praotically very little has been spent upon new schemes (I think
the total amounts for four years to three crores including next yecar) may
I ask if it is too much to request some of these officcrs to remain on duty
although they are legitimately entitled to furlough, if that is the real difficulty ?

-4This would necessarily bring us to another question, as to whether it
would be right in the intcrests of India to rely entirely upon the Kuropean
element in the higher personnel of the Fublic Works Department and the Irriga-
tion Department having regard to these extreme inconveniences? My own

_opinion is that there are enough talented Indian Engineers in India whose
gervices would be highly ussful in I})aushing these projects through under

perhaps one or two expert European Engineers. All I ask is for i1 formation
on these points, firstly, as to whether tbere are no projects ready on which
money could be spent, secondly, as to whether labour is not forthcoming, and
thirdly, as to whether the material as regards officers is absolutely out of the
question. If T am told that the money cannot be spent, I shall most reluotant-
ly withdraw the Resolution, ”

The Hon'ble Mr. K. V. Reddi:—*8ir, there is one aspect in
connection with the irrigation policy of the Goverument of Ivdia whioch
deserves to be placed before them. As my Hon'ble friend just now stated,
the Irrigation Commission reported nearly twenty years ago on projeots which
would cost 44 crores of rupees. This was distributed among the various
provinces, and Madras was allotted something like 15 crores and a half. I was
cxamining the figures of the sums that were spent in the provinces from the
year 1908 to the year 1917 ; and taking the major provinces of the Punjab,
the United Provioces and Madras, I find that whereas in the United Provinces
something like £536,981 were spent on capital outlay on productive works,
in Madras only £349,178 were spent, while in the Punjab I find that
£5,824,000 were spent. That would work out, 8ir, in this proportion,
whereas the Irrigation Oommission expeoted that one-third of the expenditure
would be in the Madras Presidency, we find that, as a matter of fact, -
it is only one-eighteenth, based on these figures. In Madras, very important
works were suggested; there was the storage work on the Oauvery, there
was the Tungabhadra project and there was the Krishna storage works
in my own district of Krishna. None of these works would seem to have
heen commenced, though I know that so far as the Oauvery work is concerned,
a genuine attempt was made by the Government to see its way to commence
the work, Unfortunatcly as has been shown, no agrcement could be come to
between the Mysore Government aund the Madras Government; but, 8ir, no
such difficulty exists so far as the Krishna storage work is concerned, and if
that work had been taken up and completed, I am perfectly certain that
trouble from Burma for having contrulled rice would have been easily avoided.
8o far-as the Krishna district is concerned, it has been able to supply rice
not only-to the whole of Madras Presidency, but to a great portion of the
Bowbay Presidency also; and if only this work had been completed, India
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need not have gone to Burma for rice. 1 would, therefore, support this resolu-
tion in the hope that something might be done for the province of Madras
and some work would be undertaken. I know the difficulties of the Govern-
ment. I know it is not inerely their intentior to start these works; but there
aro the cngineer's diffioulties and the humar factor to which Sir Claude Hill

so ably reforred.”

The Hon'ble Mr. K. V. Rangaswamy Ayyangar i—Sir, for 3 r.

the last four years I have been urging the Government to take up the question
of the Cauvery Reservoir Projeot. In the report submitted to the Government
of Indin by Mr. T. R. J. Ward it is stated that the Cauvery Reservoir Schewe
was estimated to cost about four crores and that the project is still with the
Governmont of India and cannot be procecded with pending settlement of the
question of the distribution of the Cauvery water between Mysore aud Madras.
The only question I want to put is, cven supposing that tho arbitration award
should l{e in favour of the Mysore Government, isit not the intention of the
Government to proceed with the project ?

The Hon'ble Sir Claude Hill :—*Bir, I rise to & point of ordcr.
Has it any relevance to the present motion ? :

The Vice-President :—* I suppose the Hon'ble Member is coming
toit. I gather that all Hon'ble Members are proposing thal these various
sochemes: s%lould, be financed out of this additional one crore.” '

The Hon'ble Mr. K. V. Rangaswamy Ayyangar ;—“A
baginning may be made just now, even if the whole amount cannot be spent
in the course of the year. What I want tosayis that even if the award
should go against the Government of Madras, we could begin on a smal] acale
with this project. Why not make & beginning now? We have been suffer-
ing very much and the Government have been put to a very great loss on
aocount of not beginning this project long before. As to labour difliculties,
I donot think there will be much in that way. We have heard only this

-morning that the conditions in Southern India and Bihar are very bad and

that some project or other should be taken <n hand to relicve the situation by
providing labour for them. I beg to bring before the notice of the Govern-
ment the urgenoy of this matter, that this Oauvery Reservoir scheme may be
begun this Jear If itis begun ona small scale it can be expanded if the
award should be in favour of the Madras Government.”

that the poliny on which the Government is prooeeding in reference to the

irrigation worka in the country is not quite a practical policy, in one respect -

ouly. The overnment do everything through the Public Works Depart-
ment ; even large irrigation works of the character which the Hon’ble
Sir Olaude Hill just mentioned in his speech are done entirely by the Public
Works Department. Now, if instead of the Lublic Works Department
undertaking the construction of such works they were entrusted to large
contractors of recognised ability and great reputation, men like Messrs,
Bird and Company, who built the Assouan Dam, which cost 10 orores of
rupees and more, I think the progress would be rather speedier and more
satisfactory, and the Government would not be worried in this matter as it
has been in the past. That is the change that is required in the polioy of
the Government as regards the construotion of large irrigation works. That
should be theright procedure. Even on the Continent, big railways were
‘built bly)' big firms of the financial ability and resources of Messrs. Brassey.
‘They built wmost satisfaciorily railways in Austria and in other’ parts of
Europe. Why sheuld not the Government of India entrust works to the large
contractors of tho ability aud reputation 1 have named who are perfectly

-

The Hon’ble Sir Dinshaw Wacha :—“I am afraid, Bir, 8-99 ».x
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solvent, who have got large organisatious at their command, who employ
any number of labourers and who can also finance these projects P If those
were invited to carry out the projects sanotioned by the Government of India,
I think the progress wou'd be quicker and more satisfactory. The wholo
mis;:xke lies in never going outside the P'ublic Works Department for colossal
works.”

The Hon'ble Sir Claude Hill:—"8ir, I charged the Hon'ble
Mr. Chanda with beating a dead horse ; I must now charge my Hon'ble friend
Mr. Sarms, with flogging a willing one. 1 am perfectly willing, if T can only
se6 my way to it, to ask the Hon’ble Mr. Hailey for a crore of rupecs, but
I had already i1 dicated, I hoped more or less lucidly to the Council, that it is
impossible to spend that sum, much to my regret.-

“ But I seo that I have not heen altogether plain. 1t has been assumed
that it is a questtion only of being able to provide personnel and labour, That
is very far indeed from being the case. It is not merely a question of
personnel and labour, though that isa very importunt factor, and we have
great deficiencies in our staff. This happens to be one of those periods
when we are not ready to spend a great deal of moncy on ‘any of the vaster
schemes. In other words, the three schemes which are sanctioned, to which
I referred in my speech and which the Hon'ble Member referred to, are
not in a condition to be the subject of expenditure. Thero isa great deal of
lay-out work to bo done before the solid work of construction can be
commenced. .-

“ Then, again, my Hon'ble friend 8ir Dinshaw Wacha referred to the ques-
tion of employing big contractors. That, if T may say so, subject to correc-
tion if I mistook his meaning, is not a question of polioy, but a question of
method of  exesution ; and the question of the method of execution has not
been reacl:ed at the present time because we are not in a position at present
to give any of these large avorks out on contract. The stage has not yet been
reached when contraots could be invited for those particular works. That is
the situation so far as I understand it.

‘“ Well, I need only refer, I think, to one other point, and that is the cir-
cumstance that my Hon'ble - friend Mr, Sarma has secured support from two
compatriots from Madras to bis motion. But 1 should like to point out, in
reference to the partioular work—the Cauvery Rcservoir—which hus been *
referred to, that I explained how it was that progress was not made. It is not
the fault of the Government of India that the progress bas been slow.

“8ince the Hon’ble Mr. Reddi has drawn attention to what he regards as
a grievance on the part of Madras based on the assumption that the amount of
expenditure in Madras bears a somewhat meagre proportion to tho value of the
works recommended by the Irrigation Commission, it 1ay "o relevant merely
to mention that of the few works recommended by the Irrigation Commission
which have been abandoned, two are in Madrss and they happen to be the.
two largest. It has been necessary to abandon the Tungabhadra scheme, while
the Krishna Reservoir 8cheme had to he held in abeyanca pending the com-
pletion of the Cauvery Reservoir. The Tungabbadra project was estimated to
cost nearly 12 crores and the Krishva Reservoir project about 8 crores; so
that if one eliminates those two from the progranme, it will be seen that the
expenditure in Madras has not been 50 deficient as has been suggested.

“«In the circumstances, I suggest that as I am unable, much as I should
like, to back my Hon'ble Friend Mr. Sarma in asking for this one crore of
rupees, it will perhaps not be worth while to press the resolution.”

The Hon’ble Rao Bahadur B. N. Sarma :—*8ir, I do not

see any object in further pressing this resolution.”
The Resolution was, by leave of the Council, withdrawn,
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FINANCIAL STATEMENT FOR 1920-21.

The Hon’ble Mr. Shafi :—Sir, I have the honour to iatroduco 8.48 px.
the heads of Savitation and Educition (llevenue and Expendituro), of the
Fivancial Statement for 1920-21, .

“To deal with the subject of Education first.

(e) EnucATION.

“The year which is about to close has been eventful particularly -in two
respects. It saw the conclusion of the labours of the Calcutta University
Commission and the commencemeiit, on tho part of the Government of Iudia,
of action on its rccommendations. Hon’ble Members will agree that perhaps
the most important of the Commission’s proposals is the prolongation of the
school life and the curtailment of the period of college study. It has long
been generally recoguised that the lower classes in our colleges cannot be

‘regarded as olasses:for university teaching at all, and that instruction in those
classes on lines which are suitable to a university student is altogother unsound.
"The Oommission have now formulated a definite scheme for severance of inter-
mediate education from nniversity education proper. The change isundoubt-
edly very great and, like all wholesomo changes, is certain to involve heayy
expenditure, But if the task of placing our educational system on a proper
basis is to bo earnestly taken into hand, we shall have to face the expenditure
involved, The introduotion of the .new system recommended by the Com-
mission will result in the extension of our secondary education over a longer
period than is the case at present, and with its adoption will result in oconsider-
able improvement in its quality and standard, Perhaps it is not fully realised
that during the last 12 years or so-almost every province in India has
been adopting measures caloulated to bring about improvements in our system
of sacoudary education along a programme definitely laid down in each
province. During the past year the socheme of improvement in Bengal, where
secondary sohools are most numerous and their condition, as the Uommission
has pointed out, is anything but satisfactory, has been partially completed - by
the ‘sanotion of considerable expenditure both on Government and on privately
managed schools.

* Another important proposal of the Commission is the establishment of
unitary universities It is unnecessary for me to dilate on this portion of its -
rocommendation as a great deal has already been said and written in this con-
nection, and I expect we shall hear a lot more about the subject during the
romainder of this Bession. The faot that the Government of India have -
promptly taken up this idea in conneotion with the proposed establishment of
the Dacca University is indicative of their earnestness in carrying into
effect this gortion of the Commission’s proposals. Hon'ble Members will
be interested to learn that action is also being taken in other provinces
in this respect. Scheres arc afoot in the United Provinces for establish-
ing teaching universities at Allahabad and Lucknow, while our Muhammadan
friends are t:gain bringing forward the scheme of a university at Aligarh.
Moreover, schemes for the establishment of a university at Rangoon and
another at Nagpur are also likely to reach a defibite stage at an early date,
The coming year, therefore, bids fair to be one of great activity in the sphere
of university education in the country,

. “Another important event of the year under review has been the re-
organisation of our Educational Services. Hon'ble Members will remember.
that,. owing to the outbreak of the World War, decision on the various
recommendations of the Public Services Commission had remained in abeyance,
On the conclusion of the war the Government of -India, fully recognising their
duty to the Indian public in this respeot, turned thcir attention to the work
of re-organisation. It will be remembered that the .Commission proposed the
transfer of oertain posts from the Provinoial to, the Indian Educational Service,
recommended that 25 per cent. of the resultant aggregate pumber of posts in

-
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the Indian Educational SBervice should go to Indians, and that 50 per cent. of
whatever posts may hereafter bo created should be filled up by the appointment
of Tndians. The Government of India went a step further and recommended
the adoption of 50 per cent. Indianisation of the Indian Educational Bervice,
old and new, as the goal to be simed at. The orders-of the Becretary of State
were received st the close of 1919 sanctioving the recommendatioos made by
the Government of India. The Government of India have further decided
that, i order to accelerate the realisation of the ul.timatc goal, all vacancies in
the posts to be transferred from the Provincial to Indian Educational
Service and 50 per cent. of the vacancies ocourring in the existing Indian
Educational Secrvice shall he filled up by the appointment of Indians until
the goal of 50 per cent. Indianisation in the entire cadre of the .Indian
Bducational Service is reached. It is clear, thorefore, that the system now
adopted, on the initiative of the Government of India, is one which marks a
decided and a highly satisfactory advance in the existing conditions in the
matter of Indianisation of our higher Educational Service. The earnestness
with which the Government of India are carrying out this scheme of
Indianisation will be clear from the fact that during the year under review as
many as 25 Indians have slready been appointed to th> Indian Educational
Service.

“Bimilarly, the conditions of the Provincial Eduocational Scrvices are
also about to undergo considerable improvement. From some questions which
have been asked in this Council, T gather that there is, in the miuds of
Hon'’ble Members, some doubt about the terms for those services. Mo m
wind the matter is simple ‘enough. Between a minimum of Rs. 250 and a
maximum of Rs. 800, a Local Government may frame its scale as it thinks fit.
This appears to be a much better scheme than that put forward by the
Commission ; for being elastic it will allow of variation in provinces according
to the caso or difficulty with which suitable candidates may be forthcoming
and commensurate with the cust of living, ete. It has, further, this advantage
that the transformation of the existing varied services into a single rigid mould
would be a matter of emormous difficulty. In the system which has been
adopted, this difficulty will not arise.

“Nor have our service improvements stopped.here. In rcoent years
_various Local Governments liave taken up the case of the Bubordinate -Educa-
tional Service and a steady improvement has been going on in the pay of
elementary teachers, whether employed in Board or aided schools. The Edu-
cational Commissioner will lay his annual Narrative on the table for the
information of Hon'ble Members and, read together with those which have
gone before, this year’s Narrative will show that a steady improvement is
eing effected along these lines. The increase of pay in the case of individual
primary teachcrs may not be very great. But when we think of the vast
number of primary teachers and figurc out ths enormous cost which these
small changes involve, the sigaificance of these improvements beocomes self-
evident.

* Another reform, which we have carried out in the year under review,
is likely to grow into one of very great importance. I refer to the scheme which
after long and careful consideration in consultation with the Local Governments
and obtaining the sanction of the Scoretary of State, has been promulgated
for the oreation of the provident fund for teachers in non-pensionable
sorvices. I can think of few conditions more fully calculated to render our
teachers more contented, to attract bettor men, to keep them in the service and
gradually to bring about the formation of a regular profession of teaching than
this scheme of provident funds. Its benefits will extend to a very large number
of persons who, in the existing conditions, are not in a position to make pro- -
vision for themselves and their families calonlated to keep them in comfort in
their old age.

« T now pass on to primary} education. The Government of India have
declared their policy in a leiter which was published at the time and which I
laid on the table again the other day. In the meauwhile, in province afier
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province Acts have buen placed on the Provinoial Statuto-books permitting
the adoption of compulsion in local areas for the expansion of elementary
cducation. In Bengal, Bihar and Orissa; the United Provinces and the Punjab
such Acts were passed during the year under review and received the assent
of His Bxcellenoy the Viceroy and Governor Geveral.

“ But it is selfsevident that schools cannot be carried on with material
aldition to the cost of education without a sufficiency of trained teachers, and I
regard this as a subject of the highest moment to the cause of educational
advancement in this country. In the year 1919 we had 21,627 teachers under
training for all sorts of institutions. But, though the number sounds large, it
is, in my judgment, by no means enough. The Secretary of State sanctioned
a scheme for Bengal which is caloulated to bring about a vast improvement
in the system of training of elementary teachers in that Presidency. Similarly,
an important schéme of expansion has been sanctioned for the Bombay
Presidency. Hon'ble Members will appreciate the inagnitude of these schemnes
when I say that taken together the capital expenditure thereon will excecd
13 lakhs, and the ultimate additional recurring expenditure will be about &}

lukhs.

‘* Hon'ble Members will ask where the money for all these schemes is ‘to
come from. It will be provided largely by the Local Governments but, as the
Council is aware, assignments have becn inade, during the last two years, from
Imperial funds of 80 lakhs recurring for primary education and 80 lakbs rectr-
ring for techuologioal, commercial and agrioultural education. The first of these
two assignments is proving a souroe of great help to Loeal Governments and locat
bodies, the latter during the year just onding was equally divided between
technological and agricultural education. We are using the technological
grant to assist Looal Governments in promising schemes which seem to fit
in with the general recommendations of the Indian Industrial Commission.
As Hon'ble Members are aware, the bulk of the expenditure on education,
so far as public funds are concerned, comes fromm provincial revenues,
to which local and municipal funds also contribute, as well as fees,
private contributions, eto. But it will, I have no doubt, interest Hon’ble
Members to know that, since the creation of this Department in the
Government of India, Imperial grants have been disbursed which up to the
end of 1918-19 -amount to no less than over 14 crores and that the recurring
grants from Linperial sources, which are now annually disbursed, total 214
lakhs per annum. Oritics have sometimes complained that Government in
this country has cut down its educational expenditure during the war. Such
critioism is neither well-informed nor has it any foundation in fact. On the
contrary, the expenditure from public funds in 19)8-14, before the commence-
ment of the World War, was 6} crores; in 1918-19 it rose to 717 lakhs.
During that year, the last for which we have figures available, expendituro
from public and private sources increased by over 1164 lakhs and now stands
at the large figure of nearly 18 crores. And it is significant to note that the
Budget for the ensuing year 1920-21 exceeds the revised estimates for 1919-20
by nearly 84 lakhe and the total Budget estimate for the forthcoming year is
830} lakhs an against 468§ lakhs in 1916-17. Private generosity has also been
in evidence, \We have recently heard with pleasure of Sir Rash Bihari Ghosh's
seoond generous donation to the University of Caloutta and a European oitizen
of Oalcutta has given 10 lakhs partly for the creation of scholarships for
Europeans and Anglo-Indians, and partly for the education of Indians.

“Turning now to that all-important subject, i.e., the education of our girls.
In October last we issued & resolution in this connection laying down the
lines along which activities should be directed. But the notable feature of the
year 1018-19 is that, while owing to the adverse circumstances produced by
war, as well as post-war conditions, failure of crops and the influenza epidemiec,
the number of boys in our educational institutions has shown no improvement,
the number of girls has increased by 48,215. This is a matter of the happiest
augury and with the return of normal conditions, one hopes that this improve-
ment will go on steadily inoreasing from year to year. '
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“Some Hon’ble Members may feel disappointed that the increase in the
number of scholars taken as a whole has not been commensurate with the
enormous inorease in the exponditure from all sources during the year under
review., But had this period beon one of normal conditions, I entortain no
doubt whatcvar that we would have had & correspordiug inorease in the number
of pu};ils. Moreover, it is to bo remembered that the cost of everything and
everybody has been steadily rising for some time past, not only in India but all
over the world, 'We have, for instance, had to inorease the rate of our scholar-
ships for Indian students in the United Kingdom. The figures of boys and girls at
school for the year which is now closing are of course not yet available. But
I have every hope that the inorcased expenditure of 1918-19 will show its
beneficial cffect in the figures for the yc'r which will end on the 81st of this
month. Moreover, it shou?d be remembered that the comparatively elight
decrease in the nuwber of boys reading in our schools.during the year 1918-19
took place in private insitutions; public institutions, on the contrary, showed
an increase of pupils. In that year no less than 2,820 new public institutions
were opened In India. Nor, if we take the war period as a whole, have we
any great reason for dissatisfaction. Between the years 1918-14 and 1918-19
the number of pupils in all institutions rose from 7% to nearly 8 millions.

“In conclusion, there is one thing which 1 must mention in connection
with our educational sotivities. Government have undertaken to eduocate the
children of Indian soldiers who have fallen or have been incapacitated during
the terrible war which has now happily ended. This concession covers the
caves of children of non-combatants as well as of combatants. It is, of course,
impossible for us to educate these chiliren up to the highest standard, but the
Silver Wedding Fuod instituted by Her Excellency Lady Chelmsford will,
I understand, be quite sufficient to give higher education to those boys of
this class who desire it. There are many other matters on which I ehould like
to speak, such as the schemes for school hygiene, boy-soouts, the various enter-
prises for which our technological grant is being given to various institutions,
courses in elementary, hydro-electric engineering, eto. But the time at our
disposal being short, I do not propose to detain the Oouncil with a narrative
of our aotivities in these spheres of progress. ‘ '

(4) Pusrioc HeavrE.

“I now turn to sanitary matters and consider first the steps which have
been taken or initiated during the past year for the prevention of disease.
The terrible scourge of influenza which swept over the country at the close of
1018, remained clearly present to our minds. Early this year symptoms were
not wanting of a possible recrudescence. The measures for combaling the
opidemic naturally rest with the Local Governments. But in this connection
Government of India have certain functions to perform. In the first place,
we increased our stocks, which we had already accumulated, of anti-influenza
vaccing. At the same time, vwe increased the number of stations at which
this vaccine can be produced and which now number four. We distrihuted
the vaccine at a low price throughout British India and the Indian States and
urged Local Governments to take over consignments and have them ready on
the spot, to be kept, where necessary, io cold storage, "We issued instructions
for the use of vaccine. Further, we warned Local Governments to make ready
their organisation for coping with a possible epidemic, and we urged that looal
bodies should be encouraged to do the same. The Sanitary Commissioner
issued a note upon the methods to be adopted in case of illness. We deputed
two officers to carry out special investigations so that we may be in
a better position to combat the disease. Finally, where neocessary, we
gave the necessary powers under the law to the Local Governments fo
take all requisite measures. Fortunately we have not had to make-use
of the full preparations which had been made. No doubt there has been
a good deal of influenza again this year in certain centres ; but it has not indi-
cated ; save here and there, the virulence of last year's attack, nor has it
assumed the same pandemio form. The precautions thus taken in advance
asaisted, we may hope, iii restrioting the effect of this third epidemic.
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“ Another disease, which has recently been engaging our serious atten-
tion, is yellow fever. When the Panama Canal was ppened, the possibility of
danger to India was realised and certain rules were issned with regard to the
precautionary measures which should be taken at our ports. Thearrange-
ments, however, which would enable those rules adequately to be carried out
are costly and must necessarily take time in their realisation. The Govern-
mont of India were of opinion that the preparations against the possibility of
an inroad of this diseass must bo expedited. At the same time, they
were aware that the general position throughout the world as regards yellow
fever was changing. Last month, after addressing the Secretary of State
exhaustively upon the whole subject, we summoned a committee of “experts to
meet in Calcutta, and Qouncil may rest assured that their report will be consi-
dered with all possible speed.

“I now turn to medical research. 1 hope that Major-General Eidwards
will spenk on this subject out of the fulness of his knowledge. All I need say
“here is that very suocessful pieces of isolated research are going on at various

laces in India, and that it is possible that certain important devclopments
or the better organisation of this 1esearch will now be made.

“ Altogether the year has been a very busy one from the public health"
oint of view. A great deal of work has bLeen put through. We have
addressed tho Sceretary of State regarding the re-organisation of the Bacterio-
logical Service and we are dealing with the Sanitary Service as expeditiously
as possible.  'We have also called together two conferences of medical experts,
and we have had an informal conference of Banitary  Oommissioners, Oane
of the most important points discussed at this conference .was the future
orgauisation of publio health work inIndia. Hon'ble Members will recollect
that in answer to a resolutior put forward by the Hon’ble Mr. Sarma in
March 1919 a grant of 5 lakhs from Imperial funds was anvounced to form
a nucleus of a public health fund. This is a most important matter and before
8 move ismade in this direction, we have to consider very carefully how the
money may he most economically expended to the best advantage. The pro-
posals are still urder consideration. - But I can assuré Hon’ble Members that
we proposc & scheme which is not going to increase very largely the head-
quarters staff. Though the bulk of the expenditure, as we are af present
advised, will be carried out under what will indeed be & central agenoy,
it will be capable of doing practical work all over India.

“We have continued our attempts to ameliorate the conditions of pilgrims,
whether Hindus or Muhammadans. A large grant has been provitfad from
Imperial funds for improving the water-supply of Puri—a scheme which will
benefit pilgrims from all over India and which, I am sure, will be fully
approciated. As regards Muhammadans, every one here is well aware of the
immense difficulties whioh, as a result of the great war, had been placed not
only on the performance of the Haj, but also with reference to the position of
the Government in relation to this important matter during that catastrophic
period. This year, the war being atan end, wo decided that all who desired
to perform the pilgrimage tq Mecca and Medina should bave every facility for
doing so. But, owing to the dislocation of trade and commerce and the pauocity
of ships,we were held up at every point by unantioipated difficulties. At the
last moment it seemed as though no ships would be available which would take
the pilgrims to Jedda at a reasonable rate since freights have so enormously
increased. But, after a few days' discussion with the local authorities anil
the representatives of Companies, we reached a satisfactory arrangement which
it is not Loo much to say, made the performance of the Haj a possibility, was
enormously appreciated by the Muhammadan publio and has not proved unduly
expensive. We h?.ve also, so far as in possible among the many diffioulties of
the post-war period, improved the conditions of quarantine and medical
inspection, and we anticipate still further improvement in that conneotion.

“1 oannot close my remark on public health without paying a tribute
to tho splendid services performed during the war by the stl;ﬂyofathe 0&&'3
Research Institute, Kasauli. I hope that Major-General Bdwarde will inform
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Council of”the work which has heen done and whiob, I have no hesitation in
saying, must have saved an incaleulable amount of sickness among our soldiers

in many areas of the great war.

* Passing on to local self-government : there has been & certain amount
of legislation with which I need not deal save to congratulate the Government
of Bengal and the Legislative Council of the Governor of ithat presidency on
the passage of the Bengal Village Self-Government Act which will, so to speak,
bring the problems and powersof local self-government to the very doors of
the villagers in their own villages. Legislation with somewhat similar objects
is also proceeding in Bombay and the United Provinoes.

“ While dealing with the administrative side of local self-government,
Ishould mention that we have just had a small committce in England
consisting of officers who were on leave and my esteemed friend the Hon'ble
Mr. Burendranath Banerjea, who made a study of tho system of local sclf-
government in Bngland. The other day I laid their report upon the table an'l
I venture to think that its contents are deserving of careful study by advocates
of complete autonomy iu local hodies. “Hon’ble Members have all read our
Resolution of the 16th May 1918 and are, therefore, aware that the -Govern-
ment of Indiais in favour of every reasonable measare which can inorease the
autonomy of those bodies. But this repurt will show how largely, even ina
country where local self-governinent is of long standing and firmly rooted, the
State exercises & vigilant control over the activities of local bodies. Last year
iy friend, Sir Dinshaw Wacha, asked us questions about the kousing of
industrial labour and I may say, if e has no objection, that a good dea! of cor-
respondence of & private nature has passed between him and my predecessor and
Beoretary. I admire Sir Dinshaw’s unswerving attitude in this matter and
can assure him that the Government of India have not been unmindful of
their duties in this matter, and during the past year have bad various large
questions regarding this problem under consideration. I-believe my Hon'ble
friend himself realises the immensity of the problem in the City of Bombay.
It is a problem of enormous magnitude, and I can only hope and trust that my
Hon'ble friend will not be disappointed with the result of the schemes which
are now on the anvil. :

*There are many minor matters which are dealt with in this Department,
The year before last a conference was held to encourage the enlargement and
organisation of libraries. It has not been without results in stimulating public
interest in this matter, and T.ocal Governments have been addressed rega.rding'
the possibilities of some widespread organisation.

“The Government of India have also taken in hand the question of record
offices. They issued a resolution and appointed an Tndian Historical Records
Commission, the principal functions of wlich will be to give expert advice
regarding records and records offices and to make propossls for tha wider use by
scholars and students of our historical data. The Commission has already held
two meetings, the second one which was held only the other day in Lahore
appears to have been a marked success and afforded an opportunity for public
meetings and the reading of interesting papers, eto.

“ With these remarks, I beg to introduce the heads of the PFinancial State"
ment for 1920-21 relating to Sanitation and Education, Revenue and Expen-

diture.”

The Hon'ble Mr. H. Sharp :—“8ir, [ beg to lay on the table the
annual narrative called ‘Indian Education’ and also the statement dealing

with Education generally known as ‘Balient Features’ These are always laid
on the table at the time of introducing these heads.”

The Hon’ble Major-General W. R. Edwards :— Sir, when I
addreseed the Council a year ago, I. described briefly our activities in the
direction of medical.research, and preventive medicine, and the assistance we
were able to give td-the military authorities in supplying vaccines and sera,
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“Military operatious on the Froutier and the necessity for maintgining
garrisons in Mesopotamia and Egypt have demanded the continued cmploy-
ment of the staff at the Research and Pasteur Institutes and have absorbed

muoch of our time and energy.

“ The demands of the civil population ip India have, however, also boen
met. This civil demand is quite new, sud it isa very significant and noteworthy
development. Exocept for the issue of plague vaccine from the Parel Labora-
tory, Bombay, the civil population used to make few claims on our resources.
For example, no cholcra vaccine was issued from the Centra! Research Institute
in pre-war days—in 1918, 7,000 doses were issued, in 1919, a quarter of & million
doses were issued on deraands from civil institutions alone. During 1917-18
and 1919, 10} million cubic centimetres of typhoid and cholera vaccines were
produced at tho Karachi Institute, the value of which was £330,000. This is
an enormous increase over pre-war days. In the year bzforc the war only
16,000 cubic centimetres of typhoid vaccine were produced.

“The Council well remembers the appalling pandemic of Influenza which
ravaged India in the auntumn of 1915. “We have watched with auxiety the
oourse of this dread epidemio, as it has waxed and waned, in epideniic form
over the whole world. o

“ Active steps were taken bi the Government of India to advise provincial
administrations as to the prophylactic and remedial measures tu be taken in
case of Further outbresks, which at one time appeared probable.

* Arrangements were made for the various Oentral Research Institutes
and Baoteriological Laboratories to manufacture auti-influenza vaccine, and
from the Central Research Institute alone over a million cubio centimetros .
were issued. The efficacy of this vaccine is stillthe subjecl of investigation,
but opinion in England oorroborates our Indian experience, that the vaccine
has, at least, an influence in proventing the pneumonio complications which
are the dread sequelae of this disease. -

“The Baoteriology of this disease is being proseouted by Oaptain Malone
who commenoed his- research in- 1918, and his very detailed investigations
appear to confirm the onnstant rble of Pfeiffers bacillus in Influenza.

“ The epidemiological aspeot of the disease is being investigated-by Major
Morison, whose object is to collect and analyse reliable gguros of the commence-
ment, manner of spread and termination of localised “epidemics, in -order to
determine tho relative virulenoe of different epidemics and the causation of
differences in virulence. The investigation is difficult, but in ecollaboration
with Major MoKendrick of the Pasteur Institute, useful and valuable results
are being obtained.

- “I very much regret that we have not more officers available for investi-
gating the problews of this discass. But we should not complain when we
remember that in England and Bcotland some 156 to 20,000 medioal practi-
tioners were called to the war out of a total of some 40,000, and in India we are
still at war,

~ “Woe have however made very substantial progress in certain direotions.

“ Lieutenant-Colonel McOarrison continued his inquiry into Deficiency
Diseases and has published papers which have roused the greatest interest in
scientifio circles in Euogland and abroad. Hia discoveries in this connexion
have evoked world-wide comment, and it is not too much to say that they are
fraught with consequences of the utmost importance

“The inquiries into Hookworm have been continued in the Madras Pre-
sidency by Dr. Mhaskar who, in conjunction with Father Caius, is investigat-
ing, among other matters, the chemical composition and efficiency of various
drugs uscd for the treatment of this discase. ,

“ Kala Azar is being investigated by Major Knowles and Mrs. Adie at the
Pasteur Institute, 8hillong, and discoveries as to the life history of the parasite,
which causes this disease, seem to be imminent. Excellent results have been
obtained in the treatment of this disease by Dr. Brahmachari of Oaloutta.
Sir, L. Rogers, whose services are, I rogret to say, lost to India, for a time,
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owing to ill-health, has worked throughout the year, with his customary
energy, on leprosy and tuberculosis. Some very remarkable and encouraging
results have bLecn obtained in the treatment of these diseases by various
remedial substances obtained under his direction by Dr. Sademoy Ghosh from
certain fatty acids of chalmoogra and cod liver oils, and latterly from the oil of
goya beans whioh Bir I.. Rogers considers-the most effective of all.

“ Other investigations financed by the Governing Body of Research Fund
were those by Lieutenant-Colonel Donovan, I.M.8, into the possibilities of
monkeys acting as carriers of malarial organisms; the continuance of the
investigation into the value of -the ground-nut as a food-stuff, and into the
sterilization of water by various chlorogens by Dr. Mackenzie Wallis. This
work is being carried out in 8t. Bartholomew's Hospital, London.

“ Dr. Annandale, of the Zoological Depart ment, is directing the survey of
the distribution aud types of molluscs in India, the direct importance of which
is tho possible introduction of Bilharziosis from FEgypt, Mesopotamia and
China and its spread in India. .

“ Dr, Chitre has completed his experimental inquiry into the baits and
traps best suited for dealing with the rat pest. A field oampaiga in sclected
plague districts, based on the results obtained, has-been sanctioned by the
Bombay Government and will be carried out on alarge scale. Anotherinquiry,
the results of which liave proved of immediato practical-utility, is that completed
by Mrs. Norris, formerly chemist at the Central Researoh Institute. 8he has
been very successful in preparing a purely vegetable medium suitable for the
growth of organisms from which the vast quantities of prophylactic vaccines
are prepared.  Dr. Karuna Chatterji has been working on a drug, margosio
aoid, produced from Neem tree oil; used this drug in the treatment of
syphilis and other diseases with- very marked success. I am waiting for a
further report from him, :

“ With this brief reference to the results of the past year’s work in

-Medical Researoh, I will now speak of the prevention of avoidable diseases.
The efficient application of the limited knowledge at our +disposal is capable
of saving a vast number of lives every year. Buch application is unquestion-
ably the funotion of local anthorities, but local authorities require help from
the central Government of their country. 1Tn all countries the central Govern-
ment must be vitally interested in the efficiency of this work and in securing,
as far as possible, not only uniformity of method, but also the education of
public opinion without whioh but little advance can be made. In tho first
place, therefore, it is the duty of every central Government to foster, and even
inaugurate, measures for educating the public ; it is also their duty to prevent
the introduction of infection from othcr countries and to limit its spread from
Province to Province. The Hon'ble Member for Education has spoken of the
Medical Committees, which have met within the last few months and
whose recommendations ate under the consideration of Government, and I
can assure this Council that, if circumstances permit the adoption of these
recommendations, the Government of India will have taken a great step towards
coping with epidemics, with a view to their limitation, eradication or, best of
alll:their prevention, '

“The last of these Committees met in Oaloutta to consider the vexed ques-
tion of port quarantine, with special reference to the possible introduotion of
yellow fever, 1ts resolutions are of far-reaching importance to India and, indeed,
to the world at large, . Indis, it is true, is unfortunately the home of many
serious diseases ; but diseases also exist in other countries which, so far as is known,
do not exist in India and which must be kept out of India. Speoial attention
has been focussed on yellow fever. As with malaris, this disease is transmitted
by a certain species of mosquito. After sucking the blood of a yellow fever
patient, & period of twelvo days elapses before the mosquito is capable of infecting
another patient, but after that the mosquito continues to be a source of infec-
tion as long as 1t lives. ‘

““1t is obvious then that, in order to protect an uninfested country, the
mosquitoes on & ‘suspected ’ ship must be destroyed by efficient fumigation,
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‘before the ship is allowed into dock. At present facilities for such fumigation
do not. exist. Colonel Glen Liston of the Parel Laboratory,” Bombay, has been
experimenting with hydroeyanic acid gas, mmoney for this purpose having been
provided by the Indian Research Fund Assooiation. He has recently devised
& machine which promises to render the fumigation of loaded ships possible
ond effectual. Ten such machines have now been ordered for experimental
work, and paid for from the Government of India sanitary grant.

“ This gas destroys not only mosquitoes and small vermin, such as fleas
and bugs, but also rats ; the latter is of course a most important matter. A
very great point in favour of this gas is that it does ro damage to any
morchandise, even fruit and vegetables are not injured. If these experiments
prove a suocess, and it is reasonable to cxpect that they will, a very great
advance will have heen made in the disinfection of ships, an advance which
.will not only tend to protect India from yellow fever, but onme which will

v

benefit the whole world. - :

“The question of education in our medical colleges and schools is under
my consideration. It is very important at the present time, when our colleges
.and schools have arrived at a vory considerable stage of excellence, that due
consideration should be given to the selection of specialised personnel for the
development of new departments.” The sclection of this specialised personnel
is of the greatest importanco as here the man is everything.

- “ Professor Starling from England is arriving this month to advise the
Government of India with regard to the founding of a Central Medical Research
Institute for India. e will visit Bombay, Poona, Bangalore, Oalcutta, Delhi
and Kasauli, and will be nccomia.nied by Lieutenant-Colonel Greig, O.LE., of
the Indian Medical Service, who has just completed .a .tour-of the world.
Oolone! Greig had been placed on ‘deputation -at the expense of the Indian
Research Fund Assooiation, in order that he might collest information concern-
ing the principal Medical Research Institutions of the world. "He bas now rc-

jurned, having visited Great Britain, France, the United Btates, Oanada, Japan,
Manilla and Hong-Kong. I trustthat the result will be that before long we
shall possess, in addition to our Tropical Schools and numerous laboratcries, an

. Imperial Central Research Ingtitute with its combined hospital acd library of
which India may be proud. Lastly, I wish to say a few words concerning the
Indian Medical Bervice. .

““This service until recent years has never contained more than 7 per cent.
of Indians, and has been regarded by Indians as an alien service. The
Secretary of State for India not long ago devided that one-third of the new
‘recruits should be Indiaps, and this number may be still further increased,
More than this, there is a proposal thatin order to facilitate the entry of Indisns,

- scholarships or nominations shall be given to the most promising Indian
medical students who wish to enter this service. In the -former case they
would proceed to England to complete their curriculum and then ocompete for
the Indian Medical Service ; in the latter case they would proosed to England
for & further course of instruction only. ’ .

T trust then that Indians may, in future, no longer regard this service as
one in which they have no personal interest, but as a service they may be
proud of and one that will shed a lustre on the name of Indis. )

“ All countries sooner or later come before the judgment bar of th
world. The verdict depends not on the size and greatness of the country, nor
on the territories it bas conquered and the riches it has acquired. It does not
depend on the number of great Kings, Generals, politicians and millionaires -
that the country has produced, but it does depend on those greater men who by
their life’s work have tecded to improve and ameliorate the conditions of the
peoples of the world in general. Buock men are those who have left their mark
on literature and the finc arts, great philanthropists, explorers, inventors,
mathematicians, and, above all, 'ireat thinkers and men who have made a name
for themselves in original research.

“Now a great ohange is coming over the destinies of India. It isat
such & crisis in the history of a nation that we may look for the birth
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of men great in the highest sense of the word. It is natural that I personally
should be intensely interested in the mediocal aspects of this question.

“I earnestly desire to see Indians coming fo the front in the medical
scientific world.  America has recently produced many great medical scientists,
and so has Japan ; why should India not doso?

“This service has been a great asset to India in tho past, and has attracted
the best intellects from the Britith medical sshools ; let it now attract the best
from the schools of India as well. 1 would further call attention to the fact
that the greatest intellects cannot. achieve complete success ualess they have
leisure and opportunity to take up the partioular work for which they are
fitted. How can a man, who bas to support himself and his family by the
ordinary routine of private practiee, find time to really specialise or find time
to study in great European oentres? These priceless facilities are offerod by
the Indian Medical Servioe, and I want to see them taken advantage of by the
doctors of India. If they come forward and succeed, as I hope they may, it
will be a great thing for India as well as-for the Indian Medical Service.”

RESOLUTION RE PROVISION IN THE BUDGET FOR
1920-21 OF ONE LAKH TO THE BENARES HINDU

UNIVERSITY.
The Hon'ble Rao Bahadur B. N. Sarma ;—* 8ir, notice of

this ®resolution was sent up under & mistake arising from the omission of the
entry of one lakh on.page 98 of the Financial Statement and the matter having
been explained, I do’not propose to move the resolution.”

The Council then adjourned till Wednesday, the 10th March 1920, at
11 o’clock,

A. P. MUDDIMAN,

Secrelary to the Government of India,
Legislative Depariment,

DeLBI: }
The 28rd March, 1930,

® % This Couneil mumnﬂs to the Governor Qeneral in Couneil that a provision of one lakh may be
made in the budget allofment for 1920-81 to the Hindu University, Bonares, and the necessary transfer be
made between Imperial and Provinelal.”

-~






